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DEMANDS FOR GRANTS (GENERAL, 
1990-91 

Ministry of Human Resource 
Development-CONTO 

{English] 

MR DEPUTY SPEAKER Now discus-
sIOn on Demands for Grants Nos 47 to 50 of 
the MInistry of Human Resource Develop-
ment moved on 16th April, 1990 will con-
tlOue 

[ Translation] 

SHRI SURYA NARA VAN SINGH 
(Balla) Mr Deputy Speaker, Sir the Budg-
etary allocatIon for the Ministry of Human 
Resource Development IS totally Inadequate 
It IS not at all possible to achieve targets fixed 
In thiS regard by the National Front IS Its 
election Manifesto It has been said all along 
that pnmary educatIOn should be unlversal-
ISed It has also been said that by 199'), 
pnmary educatIOn would be made compul-
sory 

14.00 hrs. 

But what IS sad IS that even so many 
years after Independence less than 50% of 
children In rural areas attend prrmary school 
It was loudly proclaimed that speCial empha 
SIS should be given on child education In 

order to bnng down the percentage of Illiter-
acy In thiS country But what IS the situation 
today? Let us, for a moment forget the 
budget allocatIOn for thiS purpose In rural 
areas, partICularly In my constituency, we 
see hardly any pnmary school whICh has an 
academIC atmosphere Most schools lack 
facilities like buildings and well-appointed 
rooms In whICh to hold classes The number 
of students attending these schools IS quite 
low and even If students are there we find a 
dearth teachers BeSIdes thiS the syllabus IS 
such whICh does not lead to the mental 
development of the students What does the 
Government warn to achieve? Merely say 
109 that primary educatIOn should be umver-
saltSed Will not solve the problem If we look 

at thIS In the soclO-economlC context and try 
to admit as htgh a number of students In 
school as posSible we shall not only achieve 
our goal of universaltsatlOn but also create a 
new enthUSiasm for educatIOn But what IS 
the reason that a poor ChIld, a HaflJan-chlld 
has to turn to employment? The number ('t 
such children rn the country IS more than 9 
million Why IS It thal these children are 
depnved of education May I know from the 
hon MInister what steps are berng taken by 
the Government to admit these children to 
schools? Half of the world s Illiterate popula 
tlon, even 42 years after Independence 
lives In thiS country and their number IS 
Increasing everyday The Illiterate popula 
tlon In 1981 IS much hlQher than what It was 
In 1971 May I know the steps being taken In 

respect of adult educatIon? Why have the 
schemes launched In the recent past not 
shown expected resuhs? When the matter 
was receIVed It was found that reforms In thiS 
field are Virtually Impossible What IS the 
position now? To answer this question let me 
cite the example of my constituency Some 
centres were opened there but nobody IS 

studYing In them These centres neither have 
students nor teachers ThiS IS due to the 
rampant corruption In thiS field To me aduij 
educatIOn looks like a cruel JOke I thmk 
everyone IS aware of thiS as It IS happening 
quite openly Yet all are mute spectators 
The fund allocated forthls purpose IS provmg 
to be a waste I don't think we Will be able to 
achieve much In thiS direction however could 
proclamatIOns we make and a number of 
resolutions we pass In the commg days No 
sector can make any progress d there IS no 
progress In the sphere of educatIOn ThiS 
has been my expenence m the past and thiS 
IS the conclUSIOn that I have arnved at This 
IS baSIS on whICh we should see as to what 
steps should be taken for the progress of 
educatIOn The four states of Rajasthan, 
Madhya Pradesh, Uttar Pradesh and BIhar 
are the heartened of the country What IS the 
state of educatIon In these states? The vote 
of literacy In Rajasthan IS 18%, In Madhya 
Pradesh 20%, In Bihar 22 5% and In Uttar 
Pradesh It IS 23% whereas the all· india 
overage IS 29 7% What IS the perspective In 
whICh we see the development of education 
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In this country? Have we ever thought of 
taking steps to remove the educational 
backwardness of some of the states, Dis-
tricts or region in our country which are 
educationally backward? It looks as though 
our Education Policy has become aimless 
and without any perspective. If this situation 
continues the amount of funds allocated for 
this purpose becomes important in itself. But 
merE' allocation of funds is not enough. The 
need of the hour is to evolve a mechanism so 
that the objective to make of primary educa-
tion compulsery by 1985 could be achieved 
now. We want a literacy campaJgn In this 
country which may create a new hope. a new 
mentality among students in thiS country. A 
dedicated cadre should be prepared for the 
education sector. For example If the respon-
sibilrty of handling the literat:y campaign IS 
given to the panchayats, teachers and un-
employed youth we can achieve results on 
the lines of Kerala. In the Ernakulam dIstrict 
of Kerala a literacy scheme was launched for 
;:III the Illiterate people liVing there. The State 
Government attracted unemployed youth 
towards th,s proJect, not by money or jOb 
oflers but by instilling in them a sense of 
commltmfont With the resu~ that they can 
proudly say that there IS at least one district 
,n the state where no person IS ,lIlterate. The 
Kerala GovP'nrnent IS taking further steps In 

thiS dlrectioP On the other hand we see a 
deplorable state of affairs In the rest of the 
country Why can t we do likeWIse In respect 
of other States What IS the state Of affairs In 
secondary and higher seconrl~ry schools 
ilnd coilege<; Ir) Bihar? Exarrs are never held 
0" tIme and results too art> declared very 
late Tnp edu[ atlon system In the entire state 
IS In a state of utter chaos. The objective of 
edlJCaflon to awaken the sense of patllotlsm 
In children strengthening the democrat,c 
mentaltty of people and developing the oer-
sonallty01 a pelson to make him committed 
towards preservIng the um!y and integrity of 
hiS country. But today students studYing In 

schools and colleges In Bihar are taking to 
crime and terrorism. ThiS calls for a reVieW of 
the entlH EducatIon PolICY 

A r'pw sch~me called the I"teg,atpd 
Children Opvplopmpnt Programme has hpen 

started for the laying the foundation of the 
psychological, physical and social develop-
mentof children uptothe age of 6 years. This 
programme includes 'Aanganwadi Sevika' 
or 'Sahayika' But the problem IS that all 
supervisors who are working in th,s scheme 
are Government employees. Although they 
are engaged in such an important task the 
'Aanganwadi Sevika' is paid a panry sum of 
Rs. 250 Rs. 275 as honorarium while the 
'Sahayikas' get only Rs. 225. These people 
teach for three hours, work in the contact 
programme with 4 families during which they 
hold diSCUSSions and prepare minutes. This 
means that they are working 8 hours a day. 
But their salary is extremely low considering 
the amount of hard work they put in. No 
person would be willing to work 8 hours a day 
on such a meagre salary. Why is theGovern-
ment Ignoring the plight of these people? 
What IS the obstacle in treating them as 
Government employees and gIving them 
Government pay-scales. On one hand the 
Government claims that this is a very impor-
tant project that alms at creating an interest 
for education in chIldren by moulding their 
outlook In that direction. On the other hand, 
the scheme is being Implemented in such an 
mdifferent manner that it is impossible to 
expect any favourable results from it. There-
fore. 1 would like to request, through you, that 
we should give a serious thought to this 
matter Otherwise, however hard we may try 
to prepare schemes and boast of Imple-
menting a" of them to accelerate develop-
ment and growth In dIfferent fIelds, the Ulti-

mate resu~ will be nil 

I was listening to the speech of Shn 
Naraslrnha Rao yesterday very attentIVely in 
",:hlch he claimed that only those children are 
selected to study In Navodaya Vidyalayas 
who are deprived of opportunities to study in 
ether schools due to limited means at the 
d!sposal of their parents. As far as I know we 
have received a number of leHers from 
Begusaral dlstnct complaining about inade-
quate teaching and food facilities In these 
schC'ols. If thiS IS the condition, then what IS 
the use of spending more than rupees one 
ClOre to run these schools. You say that 
ment IS the only cdtenon for selectirg stu· 
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dents, but this is far from true. There are lot 
of irregularities in that. We will not be able to 
improve the standard of our education un-
less we give up our pro-elite attitude fully and 
try to understand our shortcomings in a 
broad economic and social perspective. I am 
fully confident that the han. Minister will 
make it a point to answer all the questions 
raised by us. With this I conclude my speech. 

[English] 

DR. THAMBI DURAl (Karur): Mr. Dep-
uty Speaker, Sir. I am very gratefulto you for 
giving this opportunity to speak on the 
Demands for Grants of the Ministry of Human 
Resource Development. 

First of all, I want to inform the House, 
through you Sir, that I hope that at least the 
new Government, the National Front Gov-
ernment, will chang~ the Minist.ry's name 
because Education is a very important sub-
ject. They may say that because Education 
heipsto develop the human resource, there-
fore, it can be a part of that Department. But 
even Agriculture, Commerce and others are 
connected with the human development. 
Therefore, I am once again requesting the 
new Government, first, to given importance 
for Education, let them call it as the Ministry 
of Education Ministry. 

Secondly, this Government also goes 
on the same line of the Congress Govern-
ment because the Demand that they have 
put is for all the projects which were initiated 
by the Congress Government. Even yester-
day, Mr. Narasimha Rao said that based on 
our New Education Policy which we formu-
lated in 1986, many programmes were spelt 
out. Universalisation of elementary educa-
tion. Functional skill develOpment in adult 
education, vacationalisation of school edu-
cation, consolidation of higher education. 
modernization of technical education. lan-
guage development to foster the unity and 
integrity of the country amidst, diversity these 
are the programmps.lf we take universalisa-
tion of elementary educatIon. V'lt? find that 

they have allotted funds to the tune of Rs. 
265.30 crores for this year. In the previous 
year As. 234.40 crores were allotted. But 
they spent only As. 200.88 crores. I do not 
know why they oould not spend the whole 
amount. Now-a..c:Jays, all the Ministries are 
demanding more funds to execute their 
programmes, but they have saved As. 34 
crores nearly. I want an explanation from the 
Minister regarding this. In spite of spending 
so much amount under the New Education 
Policy through 'Operation Blackboard' and 
so many other projedS, the report says that 
the drop-out rates are signjficant, retention 
of the children in the schooJs is low and 
wastage is considerable. In 1986-87, the 
drop-out rates were SO. 5 per cent in Classes 
1 to 5 and 63.8% in Classes 1 to 7. This is 
what the report says. I want to tell that the 
amount which they are spending for the 
universalisation of elementary education is 
not sufficient. People. who are living in rural 
areas and even in urban areas also, are not 
able to send their children to the school 
because of poverty. That is why, our leader 
Dr. MGA had introduced the Nutritious Mid-
Day Meal Scheme in Tamil Nadu. He spent 
nearly As. 200 crores per annum for the 
scheme. But the Centre is spending only Rs. 
265 crores for development of elementary 
education for the whole country . To attract 
the students, you have to provide some 
facilities. Without giving facilities, you cannot 
expect to bring down the rate of drop-outs.ln 
order to minimise the drop-out rate, you have 
to introduce this Mid-Day Meal Scheme 
throughout the country. By way of spending 
a little amount, you cannot build school build-
ings and you cannot give teaching aids. I 
wantto emphasize this point. Yesterday, ou r 
Minister said that our expenditure for educa-
tion including the Centre and the States 
comes to about 4.5 per cent of the GNP. This 
is very Iow.lnothercountriesthey are spend-
ing 6 to 8 per cent of the GNP. I have learnt 
through some sources that Japan spent 
nearly 10 per cent of the GNP for education 
in the beginning. Without more allocation of 
flinds. you cannot achieve any significant 
Impact In our system. Therefore, this is high 
tlme'tor you to give top priority for allocation 
at more bods for education. 
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Regarding secondary education, our 
new poliqt is giving emphasis towards voca-
tionalisation_ I want to know from the Minister 
about the programmes that they are gOing to 
take up for vocationalisation. You have to 
see that '5tudents get employment after fin-
ishing their courses. You have to take into 
consideration the industries like agro-based 
industries in rural areas. For this kind of 
education, you have to develop the entre-
preneur ability also among the students at 
the younger stage ttself. Then only they will 
get the aptitude for starting their own indus-
tries after finishing their courses. Then, tech-
nical educatIOn is very Important. Instead of 
having Arts and SCience colleges. if you 
convert all the InstitutIons into technic::rl Insti-
tutions. then it will be a good thIng b4?cause 
we need more technocrats. In order to de-
velop these courses 111 techntcal education. 
we have already p::rssed an Act rn 1987 
called .• ThE' All Imlla Council of T echmcal 
EducatIOn Act. 1987' It gNes enormous 
powers to thiS Council to maintall1 good 
standard in techntcal educatIOn. Our senior 
colleague, Shri Naraslmha Rao mentIoned 
about thiS: "Whatthis council is doing: whether 
they have found out irregulantles: how they 
are gorng to rectify all these thmgs?' In the 
Budget, they h;we ::IlIotled cprtaiO funds for 
All IndIa Councl! tor T echnlCd! EducatIOn. 
But they are not suffiCIent. When you are 
giving enormous powers to the Council you 
have to gIve the Councd suffiCient funds. It is 
said In the AICTE Act; 1987: .. It ~ha" be the 
duty of the Council to take all such steps as 
It may think fIt for ensunng coordinated and 
Integrated development of technical educa-
tion and m::J.lntenance of standards.~ Vanous 
functIons have been glVE:n to thiS CouncIl. 
Some of them are to grant approval tor 
starting new technIcal InstitutIon and for 'n-
troductlOn of new course or prcgrammes 1:1 

consultation with the agencies concerned. It 
gives power to Ins~ect or cause to Inspect 
any technical institution and also t!> gIve 
recognition tor the institutIOn and also !o 
recommend to the Universlti&s for affiliating 
the concerned instituticn. h I~ tllV!l'lq so 
much powers. 

Why we have mtrodLAr ..,n til': Ac~ It IS 

because, universities are also having their 
own technical institutions. Different universi-
ties have got different norms and different 
standards. We want uniform standards. That 
is why. we have passed this Act. When we 
are going to implement all these things, it 
needs more money. The money provided in 
the Budget is not sufficient. It is having so 
much enormous functions and by having 
only four regional centres, you cannot imple-
ment all these functions. The regional centre 
is equivalent to the Directorate of Technical 
Education which we are having in the States. 
They have been given so much powers. So. 
rt is high-time that you have to have not only 
four regional centres but in each State. you 
must have a Centre of the Council. That is 
what I am requesting the hon. Minister. 

Regarding University Grants Commis-
sion (UGC).I want to mention one thing. last 
time. one of our Members spoke about the 
functIons of the UGC and remarked that the 
Importance of UGC had gone down now-a-
days. In spite of having so much powers. it is 
not able to control the universities. Universi-
ties are ha\(ing different norms. different 
syllabus. Why can't we have uniform sylJa-
bus for all the universities? Why can't UGC 
take up this task and strictly instruct the 
unNersities to have uniform syllabus. 

Regarding pay scales and salaries for 
the teachers, they are not implemented in all 
the States. I read in report that only 11 States 
have got the Central assistance for imple-
menting the UGC scale. What about other 
States? That means, they have not imple-
rTlented the UGC scale. Yesterday, an han. 
Member said, vice-Chancellors are becom-
Ir.g kings. I do not think. it is so. h is not 
cmrec1. Now a-days, universities are not 
functiomng in an autonomous way. They are 
controlled by the concerned ruling party in 
the State. They are only dancing to the tune 
of the Education Minister or the Chief Minis· 
terthere_ Even inourState, everybody knows 
what 's happening. Only somebody is con-
trolling the whole thing. Vice-Chancellors 
are not kings. They are more or less like 
Chaprasis. Their position is like this. That is 
w~y. I am temng tha~ UGC must take up 



471 Oem for Grants APRIL 19. 1990 
(Gen), 1990 91 Mm of Human 

Resource Dev@lopment 472 

[Dr Thambl Dural] 

these things and try to see that autonomy of 
the unrversltles must be maintained 

I want to make ofle requpst to the hon 
MInister In TaMil Nadu there IS no Central 
Unrverslty I request him to consider my 
request to have a Central UniverSity either In 
Tnchy or Salem This IS very high time that 
you have to help us 

Regarding teachers I havp to say cer-
tam things about their welfarp The salary 
which they are getting IS not sufficient the 
cost of irVing has Increased We put a lot of 
taxes also which they have to pay I WI" make 
a requec;t to the HOllsP that the salary which 
the teachprs are receIving must not be sub-
Ject to Income-tax We have to give some 
relref to the teachers The\ ::rc dOing dedi 
cated servIce to the society T a"mg that Into 
conSideration I requpst the Govprnme"t to 
conSIder exemptIOn of Incol'Y)p-tax to all the 
teachers 

Regarding free educatIon for women, 
you have made education tree only up to +2 
I want to make my humble suggestion ThiS 
IS Girl Child Year Therefore we have to give 
free education up to Degree level for wom en 
sturlents 

Regarding Nav()oafa Vldyalaya, yes-
terday our former M,n,stpr SeW! that the pur 
pose of establishing thIS mc;tltutlun IS to bnng 
about integration and to develop the unity 
amongst people That 13 more Important But 
I have a dlffprenc-p of opInion on thiS point I 
am not 10r Novodayc:I Vldyalaya because It 
creates some elite I" the system which IS not 
adVisable Most of ~he convent schools which 
we are now haVing have already created that 
kind of difference between one sertlon and 
the other We w~"t Uniform educ~tlon but 
through Navodaya Vldyalaya,defrnltely some 
sectIon of people are alrtJnated You sav that 
mer It IS the cnterlon for selec111lg studpnts 
What about otll(lrstudents'" Why c~nnot you 
convert all thp schools as N:)V()t11YA 

Vtdyalayas Instead ot haVing on.:> Of 'wo onl~ 
In a district? That n1lJc,t be our 1t'ltl ... 1 .... \"/npn 

you concentrate only on one or two schools 
In a dIstrict, you cannot concentrate on other 
schools Most of the politICians and bureau-
crats are sending theIr children only to con-
vents The standard of pnmary education In 
the country IS very poor because nobody IS 
bothered about thiS We have to mak3 a rule 
that If there IS a school In a particular area, all 
the children of that area should be sent to 
that st;hool alone, and that they should not 
be sent to any other school When you are 
haVing a school In Deihl, why are you send-
Ing your children to New Deihl? When you do 
like that, you are not concentratmg on mu-
niCipal and Government schools It amounts 
to that Nobody IS bothered about the munlCI 
pal and Government schools If you send 
your children to the munICipal dnd Govern-
ment SChOOlS, then response Will come and 
tf'Je school Will Improve By sending your 
children to other school, yO:.J are only creat 
Ing more differences and adding to the eXist 
mg differences You ask me to send my child 
to convent because It IS good for future 
employment Why cannot you made Uniform 
education from prfmary level? That IS why, I 
dm not for thiS Navodaya School 

As regards language policy In the Na-
vodaya School, after the 5th standard IS 

over, from 6th to 9th standard, you are making 
once agamthe mothertonguethe medium of 
Instruction Afterwards, he hCis to study In 
English or In Hindi How IS It poSSible for non-
Hindi speakmg students to cope up WIth the 
Hindi or English speaking students In either 
Hindi or English medium studies? I do not 
want English medium of education In the 
same way, I cannot accept 1he medium of 
instruction of all students to be Hmdl or 
English You have to allow the students to 
get education through mother tongue You 
are advoca!lng the medium of Instructl"n to 
be In t,",e mother tongue but, after 8th stan-
dard, yOJ want to make It English or HIOdl1n 
Navodaya school How IS It poSSible for non-
Hindi speaking students? 

Regarding offICial language for Hindi 
you are allocating under the Plan. Rs 5 4 
crores al'ld Non-Plan Rs 4 40 crores for 
developrnent of thiS language What :1r>aut 
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other Indian languages? You allocated As. 
3.30 crores only for them. I do not know why 
this differentiation should be there. We call 
all the 16 languages in our Constitution as 
national languages. Yesterday our Educa-
tion Minister and the former Minister Shri P. 
V. Narasimha Rao have described these 
4anguages in the Constitution as regional 
languages. We have to treat atl these 16 
languages mentioned in the Vllt Schedule of 
the Constitution as national languages. You 
have to take it in that spirit. You have to follow 
it. You have to allocate more money for 
development ofthese languages. Why should 
there be regionalist? When you are not re-
specting the feelings of other States, regIOn-
alist comes in. What is happening in Punjab, 
Jammu & Kashmir and Assam may happen 
in other parts also. You have to respect the 
sentiments of the people of every State of 
this nation. You want to develop one lan-
guage. 

Regarding official language, I am not 
against Hindi. Let Hindi be the official lan-
guage. But if you say Hindi is the only official 
language, I cannot accept it. you make allthe 
16 languages as offIcial languages of this 
country. When Switzerland IS hav,ng four 
languages as offICial languages, what pre-
vents us to make all these 16 languages, the 
official languages of India? What is happen-
ing in Uttar Pradesh? There. they are abol-
ishing Englisn. I am not agamstto that move. 
In the same way if we also abolish English 
medium schools in Tamil Nadu, what will 
happen? Where will be the natIOnal unity and 
integrity in India. It we want integrity we have 
to respect the feelings. of all other States. 
respect their languages, culture etc. What 
are we now seemg in Punjab and Kashmir? 
We are discussing about those States very 
often. We are spending a lot of energy on 
that subject. What I would like to say is that 
we have to have all the languages as the 
official languages of India. That IS why Arig-
nar Anna said: "We are advocating that all 
the 16 languages must be declared offiCial 
languages of this country because I am an 
Indian. My language is Tamil. It is an Indian 
language." What is the importance being 
given to the Tamil language here? We are 

spending so much for our Session. I want to 
speak in Tamil here. But I cannot listen to 
Tamil Interpretation because there is no 
simultaneous Interpretation available to this 
language. We can get it only in Hindi and 
English. That is all. Our Members are asking 
me as to why can't I speak in Tamil. 

MR. DEPUTY SPEAKER: No. You know 
it very well about this. 

DR. THAMBI DURAl: I cannot listen to 
Tamil version. I can speak in Tamil getting 
your permission. But can I listen to Tamil 
versIOn when somebody is speaking in the 
other language? Therefore, we have dis-
cussed thiS matter in the General Purposes 
Committee. We want simultaneous interpre-
tation for all the languages in Lok Sabha. 
( Inte"uptions) 

SHRI KADAMBUR M. R. JANAROHA-
NAN (Triunelveli): He can reply in Hindi but 
we cannot reply in T ami!. 

DR. THAMBI DURAl: For example, one 
Member is putting one question. After that I 
am permitted to put a supplementary ques-
tion. Can J put it in T ami'? , cannot do so. 
Where is the interpreter at that time? I have 
to wrije afld get the permission. We put 
supplementary question only when the ne-
cessity comes. We put the supplementary 
when the Minister is replying. How can we 
anticipate as to when we will put our supple-
mentaries? There is no necessity for a 
Member to learn only Hindi or English. We 
can learn all the languages. I am not for 
English. I am openly telling this fact. I want all 
the languages should get equal importance 
in India. That is the hallmark of true democ-
racy. Therefore, I request all the Members to 
think It over seriously. We have to press this 
matter in the General purposes Committee 
to see that simultaneous interpretation is 
ayailable for all the languages. That will help 
us. 

Sir. I am going to conclude my speech 
because I have already taken a lot of time. I 
want to make only one or two points. In India. 
we are facing so many problems. The Na-
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tional Front Government had promised to 
eliminate all these problems. They want to 
decentralise many things. We have to give 
much importance to the development of the 
States. In doing this. we can avoid this kind 
of a tension in the country. I want to pose one 
question in this regard. Will the Government 
consider taking away Education from the 
Concurrent List and putting it back in the 
State List once again? H the Government 
make this effort. I will appreciate and extend 
my full support to such a move. 

Now I come to my next point. In the 
beginning itseH I have said about mid-day 
meals scheme. Tliat is a very important 
scheme. H you want to develop good educa-
tion in this country then you have to consider 
the condition of the poor people. Our Dr. 
M.G.R. did a lot for the Mid-day meals 
scheme. He spent about Rs. 200 crores 
every year for the mid-day meals scheme 
alone. Here, we find a sum 01 Rs. 265 crores 
for universalisatlon of elementary educa-
tion. How are we going to do that? There will 
be more number of drop-outs because of 
paucity of funds. The General-Secretary of 
our Party Ms. Jayalalitha took active part in 
the mid-day meals scheme. She has got 
good support not because rt is a political 
thing. She involved herself in this kind of a 
movement and all the people are appreciat-
ing her. 

Finally. I want to make only one point 
and that is about the All India Council for 
Technical Education (AICTE). I am repre-
senting the whole House in it because the 
Members have elected me as a Member of 
that Council. When we are working on that 
Council. we haveto strengthen~. The money 
that has been allotted is not sufficient for the 
AICTE. We have to have the AICTE's Centres 
in all the States. Let the committee visit all 
the technical education institutions in our 
country and give their report. Here, I would 
like to say that when we are forming that 
Expert Committee ans sending them to any 
State to inspect the technical institutions and 
to get the report from the expert Comm~ee 

we have to see that the Members of that 
State are not included. Let it be the Director 
of Technical Education. Let him go to some 
other State. I have no objection and I am not 
suspecting anything. The point is that when 
the same Secretary or the Director of T ech-
nical Education who gave permission to start 
all these educational institutions is put in the 
Committee what kind of a report will we get? 
Also he must not go to the other State from 
where a similar CommIttee has visited to 
inspect these technical institutions in his 
state. 

Before concluding my speech I would 
request you once again to allot more funds 
for the Education Department. The country 
is spending 4.5 per cent of the GNP on 
education which is not sufficient. We have to 
increase it to eight or ten per cent by which 
we can achieve the goals of modern India 
and also develop India technically. 

SHRI SRIKANTADATIA NARASIMHA 
RAJA WADIYAR (Mysore): Han. Deputy 
Speaker. Sir, I would like to submit some of 
the following facts on the Demands for Grants 
of the Ministry of Human Resource Develop-
ment. I would start by saying that at the end 
of the 20th century. it has become very 
necessary for the interna1ional community to 
come forward to formulate goals, strategies, 
programmes etc., to meet the needs of 
development of human resources or the 
human beings. In the past. it has been the 
practice that lot of attention used to be paid 
to the economic development. It can be seen 
that economic growth alone is not sufficient 
or is not an indicator for the general growth 
of a country. Human resource development, 
on the other hand. acts as a cogent factor 
which can foster growth and development at 
a faster pace in the society. 

14.37 hrs. 

[DR. THAMBI DURAl in the Chair} 

h is a well noted factor that human goal 
are not only desirable but they are also 
technically feasible and affordable. The 
greatest talent of the developing world is 
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how well the issue can be tackled and how 
well we can overcome the various social 
manifestation and the social pathological 
problems that are being faced by us by 
harnessing and developing and enhancing 
the human capabilities and resources. 

The Ministry, of course, has divided the 
Report into five parts covering, education, 
culture, arts, women and child development 
and youth affairs and sports. I would like to 
concentrate on one ;mportant aspect of HRD 
and that is the system of education that is 
prevalent in our country and the relevance 
that education has got in the development of 
our country and the role the education is 
likely to play in the future development of this 
country. Before going into the brief analysis 
of the education system in our country, I 
would like to try and explain what education 
is and what education stands for. Education 
is something more than just studYing volumi-
nous records, books, passing of exams, 
computing various theories etc. Many times 
students, by the time they complete their 
education, do not know if they went through 
the schools and colleges or colleges and 
schools have gone through them. So, it has 
been said that education is the apprentice-
ship of l:fe and the great end of education is 
to discipline the mind ratherthan furnish it, to 
train it, to use its own powers rather than to 
fill it with accumulation of others. An cmnony-
mous quotation which I would like to quote is 
that the aim of education should be to teach 
us rather how to think than what to think, 
rather how to improve our mind so as to 
enable us tothinkforourselvesthan load our 
memories with the thoughts of others. 

The educational institutions should have 
to be the seats of learning or should be the 
seats of scientific inquiry, otherwise, they 
become meaningless. Today education has 
to be innovative, indigenous to meet the 
needs and requirements of not only the 
present generation but also the call of the 
future generation. It is this sound education 
that the destiny and the security of a country 
of such varied, variegated and diverse as 
ours is likely to depend upon. 

A report on the existing system of edu-
cation has come to certain conclusion as to 
whether there is a need for change in the 
att~ude and approach of our perspective. 
Priorities have been put forth as universali-
sation of .elementary education, functional 
skills of adult education, vocationalisation of 
school education, oonsolidation of higher 
education, modernisation of technical edu-
cation and language development to foster 
unity and integrity of the country. 

The taiget groups which require maxi-
mum thrust are SC and ST, women, educa-
tionally backward minorities, handicapped 
and the people living in backward areas, 
rural areas, slums and hilly regions. The 
various agencies that ara involved are the 
States, Central Government, Union Territo-
ries, Voluntary Agencies for the purpose of 
mass mobilisation, involvement of students, 
harnessing national and private resources 
and to bring about international cooperation-
bilateral, regional and multilateral. 

The basic thrust of education in India 
has to be oriented towards fundamental 
values and concerns such as unity and in-
tegrity of the country. creation of cu~ural 
consciousness and the resplendent prin-
ciples enshrined in the Constitution such as 
democracy, secularism, socialism, equality 
of se)(, development of scientific temper and 
preservation of the environment. But unfor-
tunately our education system has become 
rather elitist and expensive based on ~he 
western value systems with a very strong 
urban bias. It is more so with the private 
schools and colleges. This tends to be in-
fructuous In a society like ours which is 
basically based on the rural economy. 

While the western values and systems 
hardly have any bearing on tackling the 
various problems in our country as far as 
education goes, the urban bias has concen-
trated the schools and colleges in towns due 
to various infrastructural facilities available 
there. It is almost impossible for students 
living in villages to compete with the students 
belonging or hailing from towns and cities. 
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Further. there is always a feeling that 
the education in private institutions is far 
better than that which is given in public 
institutions or the Government-aided institu-
tions. I would like to say that dissemination of 
knowledge can perhaps be greater H the 
Government makes a policy that the private 
institutions are allowed to start their insthu· 
tions in rural areas only when they reserve a 
perecentage of seats for the lower income 
groups so that they also can get good educa· 
tion. 

The complexity of education system in 
our country has become compounded be-
cause of the fact that h is very competetive 
and the students are mostly busy in trying to 
compile various books so that they can pass 
exams. They are little close to real~y as far 
as general knowledge is concerned. 

It has become necessary that we delink 
jobs from degrees. Another malady we find 
in rural areas is the fact that the basis re· 
quirements of schools like toilets, changing 
roo.ms, playgrounds, even bench. desk, 
books, uniforms are not available. Many 
schools are not having even proper teach· 
ers. I would like to say that it is very laudable 
that the National Education Policy has made 
a concerted effort in this regard in trying to 
improve the educational system, in trying to 
implement programmes for improvement of 
primary school infrastructure, in taking' edu-
cation to the door-steps of those children 
who are not able to go to schools, nor·formal 
educational stream, development of profes-
sional capabilities of school teachers, intro-
duction of vocational education, provision of 
facilities for talented rural children through 
Navodaya Schools. etc. The steps taken in 
regard to the use of technology to improve 
education, adult literacy and modernisation 
of technical education are also very laud-
able. But the total amount that has been 
allotted towards education Rs. 1,581 crores 
is a meagre amount. It hardly works out to 4 
per cent of the total amount. As suggested 
by Dr. Thambi Durai, I also suggest that the 

Government should consider the possibility 
of enhancing the allocation for the purpose 
of education. The meaningful purpose to 
achieve all the objectives is to cater to all 
sedions of the society. The number of objec-
tives claimed to have been achieved in ele-
mentary and secondary education including 
vocational courses with the help of General 
Insurance Company, Lie and other agen-
cies is also very appreciable. There are 261 
Navodaya Vidyalaya schools. There has 
been some dispute regarding the continu-
ation of the Navodaya Vidyalayas. In my 
opinion, I feel that every taluk should have a 
Navodaya Vidyalaya. 1t is very essential that 
good education should be available to chil· 
dren coming from rural background. It is 
possible only through Navodaya Vidyalayas. 
I submit that the Government should con-
tinue the same and go ahead with it in a 
much more rigorous manner. The distance 
education has been getting the necessary 
impetus. Thdt education is being given by 
IndiraGandhi National Open University which 
has reached a level of 80, 000 students and 
has got 140 study centres. Several aca-
demic programmes are included in the dis-
tance education. The adult education has 
got the boost that it required. Modernisation 
of technical education, started with financial 
assistance, is very laudable. 

Another important aspect which I would 
like to deal with is about the Hindi language. 
People have been talking that Hindi is being 
imposed. I would like to say that we should 
not consider it as an imposition. We should 
consider it as a link language. It is the lan-
guage which can link the South with the 
North and the East with the West. (Interrup-
tions) It is good on the part of the Govern· 
ment to consider enhancing the allocation of 
money for the development of regional Ian· 
guages. At the same time, I would say that 
business houses should be encouraged to 
give sponsorships to students so that a 
greater number of students coming from 
economically weaker sections from the rural 
areas get the benefits of education. 

Lastly, the women's role in socio-eco-
nomic and political development needs hardly 
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be stressed. She has always enjoyed a 
place of prominence, respect and adoration 
but there have been aberrations now. Indian 
history. mythology, philosophy and religion 
have always placed her at a high pedestal 
and treated her with esteem, respect and 
love. I stress that allocation in respect of 
women's education should be enhanced 
considerably to meet the challenges that lie 
ahead of us. 

I would urge upon the han. Minister to 
enhance the allocation in respect of educa-
tion and more so in respect of regional lan-
guages 'and also in respect of women and 
children. Now, I conclude with thanks to the 
Chair. 

[ Translation] 

SH~ CHUNCHUN PRASAD YADAV 
(Bhagalpur): Mr. Chairman, Sir, 'fully sup-
port the Demand for Grants of the Ministry of 
Human Resource Development. Human 
resource undoubtedly has a very important 
place among all other resources in the na-
tional development. Education plays a very 
significant role in the progress of any nation 
and also the mental development of a hu-
man being. One can hope to attain knowl-
edge about the world only through educa-
tion. But unfortunately, our education sys-
tem is based on a dual policy and has a very 
strong urban bias. On the one side, most of 
the politicians and bureaucrats are sending 
their children only to Doon School and con-
vent schoo!s whereas the children in rural 
areas are forced to go to those schools 
where even the basic requirement like school 
building, chalk and black boards are 'flat 
available and the teachers are also lazy. And 
on top of this, we expect the students living 
in villages and taking Hindi as medium of 
instruction !o compete with students from 
towns and cities whose medium of instruc-
tion has been English throughout. The result 
is all too obvious. A poet Harivansh. Tarun, 
whose heart weeps at this has discribed the 
fealings of Eklavya in the following words, 
when he speaks to Guru Orona in the poem 
'Rashmi Dhanu' 

Raaj Mahal 59 Dhanurvidya ko van mBin 
aab jane dein, 

Bahut pa chuke mahal dev ab kutiya ko 
panedein. 

We talk of socialism with such enthusi-
asm but when it comes to being practical and 
analysing or progress in the field of achiev-
ing goals of socialism, we know where we 
stand after forty two years of Independence. 
The previous Government boasted of being 
pro-socialist but it was exposed when people 
came to know that it was more pro-capitaiist 
than pro-socialist. And as a resu~ of the 
previous Government's pro-capitalist atti-
tude, only a handful of persons are enjoying 
all the power and comforts of life. By and 
j.arge our education policy is responsible for 
the present situation. 

Mr. Chairman, Sir, my second point is 
that we have been experimenting with our 
education system since the very beginning. 
When we were in college it was Matricula-
tion, Intermediate and then two years' De-
gree course. After that the system changed 
and it was Higher Secondary, Pre-University 
and then three years' graduation, then finally 
it was two years' graduation and one year's 
honours course. Now, ~ven this system is to 
be changed. I just fail to understand how 
long we will go on experimenting like the 
muslim emperor Mohd. Tuglaq who shifted 
his capital from Delhi to Devgiri and then 
back to Delhi. It is high time that we should 
adopt a uniform education policy all over the 
country. Only then can we hope to acceler-
ate growth and development in our society. 

Education has become more and more 
expensive due to the frequent changes in the 
syllabus whereas I remember I studied the 
same book 'Amodh Paath' which my father 
did when he was a student. What happens 
today is that a book which the elder brother 
read 2-3 years back is of no use to the 
younger brother because by that time the 
syllabus has changed. We should ~ay stress 
on making our Education System more and 
more vocationalised so that the problem of 
unemployment could be solved. There is a 
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saying that an idle mind is a devils workshop. 
Therefore, we should pay attention is this 
direction. 

Mr. Chairman, Sir, there are two English 
poets Rebert Herrick anCi William Wordsworth 
who have written about Daffodils one has 
taken the passimistic view whereas 
Wordsworth has narrated its beauty. The 
previous Government has made the youth 
pessimistic like Robert Herrick. We want our 
youth to have an optimistic attitude towards 
life and this -aim can be achieved only by 
making the right to work a fundamental right 
and for that we will have to make education 
employment oriented. My point is that times 
are changing fast and therefore to keep pace 
with ij we will have to bring about a metamor-
phosis in our education policy. Kalidas has 
said in 'Meghdoot' and I quote in Hindi-

Jab Pahuchoge Dispur To Unki Bani-
tayen, 

Terengi Tujhe Teri Chitvan se 

Mr. Chairman, Sir, I had the privilege of 
visiting Dispur along with a committee when 
I was an MLA but I did not find lasses with a 
gream inthetheireyes. Therefore we should 
bring about necessary chaRges in our edu-
cation keeping in view the changing times. 
Music and sports are the most significant 
aspects of education. 

Sangeet Hai Shakti Eshwar Ki, 
Har sur Mein Base Hain Ram, 
Ragi Jo sanaye Rag Madhur, 
Ragi Ko Mile Aaram 

It means that music has such a power 
that it can cure the rarest of diseases. There-
fore, we should pay attention in this direction 
and make adequ ate provis io ns in th e budget. 
I think is it essential to bring about a change 
i,., our education policy so that thousands ot 
unemployed could get employment. With 
these words, I thank you for giving me an 
opportunity to express my views. 

PROF. RASA SINGH RAWAT (Ajmer): 

Mr. Speaker, Sir, and han. Members of the 
House a poet has said 

Leek Leek Gaadi Chole Leekahi Chale 
Kapoot, 

Leek Chhadi Teena chalen Shayar 
Singh, Sapoot. 

First of all I would like to request the 
han. Minister, through you to bring about 
compete metamorphosis in our educational 
policy. It is unfortunate even thoug~ we had 
two famous educationists as our Presidents 
almost every political leader has tried to 
fiddle with our education system and brought 
about changes, but even then after forty two 
years of Independence we have failed to 
prepare an education policy to cater to our 
needs and requirements. Congress party 
announced the National Education Policy, 
1986 wtth a great zeal and made tall claims, 
but I would like to ask them if nationalism had 
a place in it. In fact, it was old wine in new 
bottle. Morethanfive lakh people were asked 
to give their opinion and finally those sug-
gestions were thrown into the dustbins. In-
stead,.some I.A.S. Officers setting in their 
airconditioned offices decided something and 
it was named as the new education policy 
and implemented all over the country. Much 
has been said about Navodaya Vidyalayas 
and it is being claimed that the children from 
rural areas and belonging to Scheduled 
Castes and Scheduled Tribes would study 
there and thereby benefit. But I would like to 
made it clearthat in practice only the children 
of well-off scheduled Tribe and Scheduled 
Caste families will get admission in these 
schools and the children off cobblers and 
farm workers will be left out. In this way, 
these vidyalayas will inevitable fail in serving 
the purpose for which they are meant. The 
need of the hour is to take education through 
these Navodaya Vidyalayas to the door-
steps of those talented rural children who are 
not able to go to schools as they belong to a 
strata which is poorest in the society. 

Sir, now I would like to discuss the state 
of Central Universities in our country. The 
condition of an our Central Universities is fast 
deteriorating. Strikes, stabbing of teaching 
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staff have become matters of daily routine in 
Delhi University and the situation in Aligarh 
University. which receives highest grant 
from the Ministry of Human Resource Devel· 
opment has gone out of control to such an 
extent that the students of majority commu· 
nity are afraid of stepping into the campus. 
On the one hand we boast to providing equal 
opportunities of Education to every citizen of 
India, but in practice a common man with 
limited means is deprived of this opportunity. 

Mr. Chairman, Sir,· I am of the opinion 
that even those educational institutions which 
are particularly meant for the minority com-
munity should be Instructed to give admis-
sion to every citizen of India irrespective of 
his caste and creed. The previous Govern-
ment adopted the policy of restricting the 
admission in such educational institutions to 
students belonging to the majority commu-
nity only with the selfish motive of appeasing 
the minorities and safeguarding their own 
political interests. My submission is that this 
injustice in the name of caste and creed 
should not be done in the temples of educa-
tion. 

Mr. Chairman, Sir, a number of educa-
tional institutions in our country are being run 
by Christian Missionaries. In the name of 
English these institutions be it convent, St. 
Paul or St. Jones, they are spreading the 
teachings of Christianity only. This should be 
stopped. Education in these schools should 
be in accordance with our education policy. 
They are sowing the seeds of fissiparous 
tendencies in them from the very childhood 
and creating problems like those in Nagaland 
and Mizoram. This should be stopped forth 
with. 

Sir, as soon as we attained Independ-
ence, the Government should have thought 
that the language of the masses should be 
the medium of instruction but what really 
happened was that English dominated the 
scene even after forty three years of Inde-
pendence. I am not against the idea of making 
regional languages of different States the 
medium of instruction in the respective States. 
but so far as the question of strengthening 

the integrity and unifying the nation on the 
whole is concerned. the official language 
Hindi can only do it and therefore it should be 
given a proper place. It is unfortunate that 
even today use of English is compulsory for 
entrance exams of I.I.T. and Research and 
Ph. d. Documents. Why is it that the thesis 
papers cannot be submitted in Hindi and 
people are forced to stage protests for their 
demand of giving Hindi its due? I say with 
deep anguish that-

Jid Ko Na Nij Bhasha Nij Desh Ka 
Abhiman Hai, 

Wah Nar Nahin Pashu Nira Aur Mritak 
Saman Hai 

(One who is neither proud one's lan-
guage ons of one' country is not a human 
being but an aminal and like dead). 

I fully respect the feelings and senti-
ments of T amilor Malyalam speaking people. 
H they want their mother tongue to flourish 
one can understand. We also want that all 
the regional languages should flourish and 
progress but so far as unifying the entire 
country from Kashmir to Kanya Kumari and 
Gujarat to Nagaland is concerned only Hindi 
can do it and therefore it has to be given its 
due. As I have mentioned earlier, we do 
respect the fee~ngs of people belonging to 
Tamil or Malyalam speaking regions but 
what I fail to understand is their totally 
unjustified and irrelevant opposition of mak-
ing Hindi as the only official language. 

Mr. Chairman, Sir, the way our people 
an blindly encouraging use of English lan-
guage, the day is not very far when we will 
once again become a colony of British. After 
IndependAnce Mahatma Gandhi wanted 
English people to stay in India but he did not 
want English language to stay here. But I am 
sorry to say that when power came into the 
hands of people like Pt. Nehru who was born 
and brought up in Western style and got his 
education .from Oxford and Cambridge uni-
versities, English language got patronage 
and encouragement. Leaders like him never 
wanted English language to leave India. 
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They wanted Englishmen to go but English 
to stay. I regret to say that even after all 
these years of independence, we are still 
wasting our time, energy, resources and 
money to learn a language which is alien to 
our culture instead of being proud of our 
mother tongue. 

Mr. Chairman, Sir, one more thing I 
would like to insist" upon is that Sanskrit 
should be given proper place in the new 
education policy. I would like to invite the 
kind attention of the hon. Minister to the fact 
that Sanskrit is not only the oldest language 
and mother of all other Indian languages but 
also the symbol of our religion and culture, 
but even then it is being neglected. It is only 
because of an injunction order by the Su-
preme Court that Sanskrit is still in the sylla-
bus at 10+2 level in Central schools, other-
wise this would have been removed long 
ago, I requestthe hon. Minister to think upon 
this matter seriously. 

Mr. Chairman. Sir. one thing more that 
I would like to say is that the people of this 
country are being befooled in the name of 
vocational education. I know this because I 
have served in different capacities ranking 
from an ordinary teacher to lecturer and 
Principal, and now. I have joined politics 
after my retirement. ! am fully aware of the 
situation that prevails in the field of educa-
tion. Rrst of all, Gandhiji's concept of 'basic 
education' was advocated and this was 
termed as 'craft-centered education' at that 
time. Then, another educational policy of 
'learning while Earning' was enforced. 
Thereafter came the turn of the policy of 
'work-experience' _ Then came into force the 
policy of S.U.V.W. and now the nomencla-
ture has changed to vocational education. 
But what is the position now. The educa-
tional institutions do not have adequate 
resources and laboratories. The State 
Governments would be able to make ar-
rangements for the provision of these facili-
ties in these institutions only when they re-
ceive grants-in-aid from the Central Govern-
ment. On the one hand, there are the de-

gree-holders of I.T.I. and on the other, we 
have freshers from Polytechnics. Then there 
are engineering graduates. What will be the 
standard of their degrees and that of the 
school education? A positive and firm deci-
sion is needed to be taken in order to deter-
mine the validity and recognition of these 
degrees and priorities in employment set for 
the holders of these degrees. The institu-
tions should be given grants-in-aid as soon 
as an educational scheme is implemented 
so that the vocational education could be 
imported in the real sense of the term. There 
should be definite and clear-cut decisions on 
vocational education, otherwise the students 
feel reluctant to join these vocational courses. 
In Rajasthan, the students who had opted for 
the vocational education under the 'ten plus 
two' scheme were denied admission in the 
university for higher education on the plea 
that there was no scope for their further 
studies. Therefore, there should be a link 
and coordination between the vocational 
education and the type of higher education 
to be granted to such students at the un iver-
sity level. Many of our medical and engi-
neering graduates are unemployed today. 
Hence, it becomes necessary to determine 
in advance the standards and authenticity of 
the new engineering colleges to be estab-
lished and to restrict the admission thereto to 
a well-defined number. A wide network of 
universities has come up in Bihar today. 
little significance is attached to a university 
degree in Rajasthan and some other States, 
today. There is favouritism in the universi-
ties which is a blot on the name of the 
country. I would like to urge the Minister of 
Education, through you, to bring about radi-
cal changes in the field of education. Educa-
tion on nationalism, patriotism, morality, 
ethics etc. -that is a value-based education-
should be imparted to the students, other-
wise education will be of no significance. 

SHRI HARISH RAWAT (Almora) : 
would like to draw the attention of the han. 
Minister for a minute. The idols of the most 
famous temple of lord Shiva called as Jage-
shwara Temple located in my constituency, 
Almora. have been stolen. There was a 
proposal to construct an idol-m~seum so as 
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to preserve the said idols; 

The project for the said museum had 
also been approved by the Central Govern-
ment but I am told that this project has been 
cancelled by your Ministry now .. There will 
not be an idoI-museum eitherforthe Jagesh-
war Temple or the Vaidyanath Temple. I 
Understand that being an invaluable heri-
tage of that area, these idols attract the 
tourists the world over who appreciate them, 
but now these idols lie dumped at one place 
in very bad condition. You will be rendering 
a great service not only to that area but also 
to the Indian culture and heritage by granting 
permission for the oonstruction of this mu-
seum. I would tike to urge you to kindly 
revive the already approved project and not 
~o drop it. Secondly, I would like to impress 
upon you to establish the Himalayan Cul-
tural Centre in Almora itself because this is 
an ideal place for such a centre in the whole 
Himalayan region. In the Seventh Five-Year 
Plan. there was a proposal to set up a sports 
complex in the hilly region of U. P. jointly by 
the Central Government and the State 
Government. I would like the project to be 
inctuded in the Etghth Frve Year Plan. With 
these words, I conclude. 

SHRI HARBHAJAN LAKHA (Phillaur) : 
Mr. Chairman, Sir, I am very grateful to you 
for granting me time to participate in the 
debate on Human Resource Development. 
It has been ·the greatest misfortune of this 
country that only some selected sections of 
our society have got the privilege of acquir-
ing education. The original inhabitants of 
(his rountry who have been living here for 
the past 4000 years were devoid of educa-
tion and, as such .. were treated as slaves by 
exploiting their morality and poverty, but 
Mahatma Phule opened the path for their 
progress and development for the first time 
during the British rule in 1848 by opening 
schools tor the poor and the triba's of the 
rountry. On 17th of August, 1932, Or. 
Ambedkar gave certain rights to India's poor 
people for their upliftment, and as a result 
thereof, they are today Capable of organising 
a great movement in this country to bring 
about a social transformation. Dr. Ambedkar 

did not get time here for learning Sanskrit. 
He learnt it through German instead and 
came across certain religious scriptures of 
this country wherein such dictums like 
'shudra, dhor, gawar, pashu aur nari, yeh 
sab tadan ke adikari' were quoted. 

The scriptures which show no respect 
for humanity and treat human beings in a 
manner worse than animals should be 
outrightly banned and education for the 
promotion of human values and human rela-
tions imparted instead. Now-a-days, the 
epics like Ramayana and Mahabharata are 
being telecast in this country. In these epics, 
the Arya and DaSa (~Iave) systems are 
depicted. Through these serials, the tribals 
of this country and the students get to know 
that they are the originailOhabitants of this 
country and this thing sends in them a wave 
of rebellion. I would like to impress upon the 
Government to stop such programmes from 
being broadcast or telecast because these 
give a big jolt to the minds of the younger 
generation. An endeavour to unie the ooun-
t~ is being made by convening the meetings 
of the National Integration Council and, on 
tne other hand, it is for the second time that 
sharp lines of -distinction between the Aryans 
af)d non-Aryans, Swam as (higher castes) 
and Dasas (slaves) are drawn on the televi-
sion. In view of these things, this country can 
never stand united. Education should be 
imparted uniformly to every child of this 
country in order to achieve national integra-
tion, otherwise the ominous evil of caste 
system can never be removed from this 
country. I would like to urge the Government 
and the hon. Minister that after attaining the 
age of 3 years, when a child is admitted to a 
school for studies, he should not be allowed 
to go to his parents for at least 15 years so as 
to prevent him from getting infected with the 
sullied culture, customs and traditions of this 
society. I can say that if my suggestion is 
~ccepted, within 25 years, this country can 
get rid of social evils like casteism, intouch-
ability etc. and will march towards progress 
and prosperity. We have a clear perspective 
of educational development in this country 
today. But there was a time when the tongues 
of the Shudras were chopped off and molten 
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lead poured Into their ears d they talked of 
getting education But today, they have the 
opportunity of acqUlnng education and they 
aVail themselves of It Today. we see that 
separate classes are held for the scheduled 
caste students of Medical college, Patlala 
But there IS no provIsion for reservatIOn In 
the Thapar Englneermg College, Patlala 
whICh gets Government aid to the extent of 
85 per cent H you have a look at the back-
ward communities, you Will find that the 
children of 52 per cent of such people are 
devoid of education only because they were 
not gIVen employment Brahmans, who 
constitute four and a haH per cent of the total 
population of thIS country have a monopo 
hsed educatIOn and, thus, have managed to 
rnake the rest of the people subservIent to 
them The bureaucracy has got Its stran-
galhold over 71 to 80 per cent of JObs I 
would, therefore, Irke to Inform the Govern-
ment that the Bahujan Sarna] Party has 
launched a movement from the 18th of thiS 
month to bnng about a SOCial transformation 
and economIC revolution, because these 
people have been subjected to gross inJUS-
tice In thiS country These people have been 
gravely deceived and that IS why the BSP IS 
gOing to start a struggle against thiS system 
at the Boat Club In order to achlove their 
nghts and restore human dignity, 65 crore 
people are gOIng to tell the world today that 
they alone are the anginal inhabitants of thiS 
country These anginal mhabltants have 
always fallen an easy prey to the tacttcal 
manoeuvering of makmg them subserVient 
to the Swarnas or the upper castes, the 
bureaucracy and trade and cuhure of thiS 
country I request the han MInister to take 
steps towards eradICation of thiS caste sys 
tern for the sake of country's progress, unrty 
and mtegrrty EpICS Irke Mahabharata and 
Ramayana should be banned because the 
wrltmgs and teachIngs of such epics kill the 
human dlgnrty We can achIeve national 
unity and prosperrty by providing equal nghts 
to every man, woman and child and equal 
opportunities for their educatIon 1 plead to 
Impart free and Uniform educatIOn to all 
children upto 14.years of age as provided In 

our constitutIOn The Government hardly 
Implements the amended laws and legIsla-
tions The children of 10 crore people who 
have been migrating to cities from their na-
tive Villages do not get educational faCIlities 
How can a country, the majOr populatIOn of 
whICh remains devoid of health and educa-
tional facilities. prosper? You Will wake upto 
take the country on the right path of progress 
and development only when there IS a popu-
lar uprise and revolt agaln3t thiS InJustice. It 
Will be better to adopt the educatIonal sys-
tem of the west I mean to say that It IS the 
English language alone whICh can Integrate 
the whole nation The people of T npura felt 
proud of conversmg with me In English when 
I VISited there English language alone can 
lead thiS country to development and pros-
perity Hind I and Sanskrit have always tended 
to make It a natIon of slaves I assert that 
English should be prompted and encour-
aged fully so that we can estabhsh better 
relations and rapport with the forelQn natIOns 
and thereby lead to prosperity. 

tt IS deplorable that the people of thiS 
country are poor despite the fact that they 
are hard-workIng and there IS plenty of land 
In the country 15% of India's populatIOn 
constitutes the ruling class and the rest 85% 
are the poor subjects who have been en-
slaved by the former ThIS IS why thiS en-
slaved section of India's populatIOn IS gOlOg 
to rise In revolt under the banner of the 
BahuJan SamaJ Party Every person who 
has been devoid of educatIOn, should be 
prOVIded With th,s faclhty 

With these words, I express my thanks 
to Mr Chairman and conclude 

[English] 

SHRI P R KUMARAMANGALAM (Sa-
lem) Mr Chairman, Sir, I thank you for the 
opportunity given to me to speak 

The fundamental Issue which I think IS 
necessary for me to bring to the notice of 
Prof Menon and the han Pnme MInister IS 
thiS The reason behind the MInistry of 
Human Resource Development coming Into 
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being was to conceptualise the idea that we 
are not educating only for the purpose of 
communicating limited knowledged in a lim-
ited arena within a limited time. The idea was 
that education is to develop the personality 
in totality. That is why five DePartments-
Education, Culture, Arts, Women and Child 
Development, Youth Affairs and Sports-
were put together. These five Developments 
were put together since they form an integral 
part of developing the personality. 

We have undoubtedly one of the largest 
reservoir of skilled and semi-skilled man-
power, especially dealing with service indus-
try. Today it is misfortune that even afterthe 
Human Resource Development Ministry has 
come into being, we are not utilising our 
human resources to their best. I do recoliect 
that in the Presidenrs Address to both Houses 
of Parliament, there was a strong reference 
to man-power planning. Unless H.R.D. and 
man-power planning are tuned to each other, 
it is impossible for us to solve the major 
problem, the nation is facing today. of the 
unemployed and that too of the highly edu-
cated unemployed. 

We are in our schools and colleges 
introducing graduates as well as persons 
who pass schools, to hold certificates almost 
like a mass manufacturing factory. The 
problem is that even though human resource 
development is such an important factor in a 
developing country, we find that the alloca-
tion, as admitted by the han. Minister, Prof. 
Menon, is only 4.4 per cent in terms of 
income. It is relevant to point out that 3.3 per 
cent or 6 per cent does not refer to the 
income but rather to the GDP. In~ially in the 
6th and 7th Plans we found the shift from the 
elementary education to what is called sec-
ondary education insofar as the amount of 
money we spent. In fact, elementary educa-
tion in the Sixth Plan had 7.94 per cent. This 
went down unfortunately to 5.75 per cent. I 
understand that this hopefully should go up 
in the Eighth Plan. The secondary education 
received importance and from 4.10 per cent 
went upto 4. 6 per cent. The issue here is that 
we had planned to have 6 per cent of the 
GOP as the amount of resource we allot for 

HRD, but we have not gone that far. I think, 
it is extremely unfair on the future of the 
nation and the future generations to come. 

'Operation Black Board' has been a 
success to a certain extent. Only 57.30 per 
cent of the schools have been covered. 
They claim that 2.991akh schools have been 
covered. I do not know how far it is correct. 
Let us assume that it is correct. But definitely 
n one sees in absolute numbers, the number 
of schools that have not been covered under 
this programme, it shakes us. I do recoll9Ct 
Prof. Menon yesterday states that there is a 
tremendous job ahead of us. But I have said 
often in this House that words would not do. 
In so far as secondary education is con-
cerned, there is a particular matter which, I 
think, I should bring to the notice of the 
Minisler and the House. The Central Board 
of Secondary Education Education, which 
comes directly within their purview, has gone 
into a very fancy technique of setting papers 
which do not come within the syllabi. Not 
only do they not come within the syllabi, last 
year, we found so far as tenth class maths 
paper was concerned, more than five ques-
tions were outside the syllabi. They had 
agreed to come to some sort of a compro-
mise and give some grace marks etc., but 
finally what came out was really a wash out. 
What really happens is that those who sit for 
the Central Board of Secondary Examina-
tion and those who sit for other certificate 
examinations, if you look at it, the Central 
Board's students are at a disadvantage 
because they get less marks vis-a-vis others 
since others get marks-I do not know 
whether it is gratis or otherwise--easily and 
higher marks. And when Board students 
come for admission, they are at a disadvan-
tage. 

It is relevant to know that once again for 
the Ninth onwards the syllabi has been 
crammed to such an extent that ultimately all 
we are expecting the students to do is to 
gather book knowledge and not develop a 
personamy. You cannot develop a whole-
som personality unless you have time. H you 
are not going to give the students time and 
then make the siudents carry almost a tonne 
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of books on the back, on the shoulder or on 
the head to school, how are you go 109 to 
create a wholesome personality? It IS not 
possible. The present manner of education 
needs serIOUs indepth look 

What IS even more Important IS the 
Kendnya Vldyalayas whICh the present 
Government IS supposedly relying on as the 
back up of the Navodaya Vldyalaya, have 
clearly said that there IS less promotIOnal 
opportunities for teachers There are no 
medical facllrt!es at all nerther CGHS facllt-
ties. On top of that, they have represented all 
over that teachers collectively call otners I e 
phYSical education teachers, draWing teach-
ers, musIc teachers, to develop wholesome 
personality But then we note that those who 
teach other than normal text-book teaching 
or normal subjects, like musIc teachers, 
phYSICal edUcatlOI") teachers and Laboratory 
Assistants, they are treated as outSIders and 
there are no promotIOnal avenues for them 
On top of that, we find that the Reports like 
that of the Chattopadhyaya CommiSSion and 
the Kendnya Vtdyalaya Sangathan ReView 
Commrttee. are Just set aSide because they 
have recommended some benefits for the 
teachers and also certain system In fact, 
one of them, I understand, has become a 
Governor recently appointed by our Gov-
ernment, a hot favounte He has been 
known to be an educationist Is It necessary 
to IQnore hiS Report? 

Another Important pOint IS that we talk of 
workers' partiCipation In ma'1agement all 
over, from roof tops But when It comes to 
teachers, why IS It that you are not Willing to 
Implement It? Why IS It that the Jomt Consul-
tative Machinery IS not brought mto opera-
tion among the Kendrrya Vldyalayas? 

Another Issue which arises IS that I have 
seen often, even With university teachers, 
the games that the bureaucrats Indulge In, In 

breaking apart the unity amongst the teach· 
ers, In order to achieve deVIOUS objectives 

They change various promotional poliCies 
suo motu. This shocks everybody's con-
science. I would request that at least, in so 
far as Kendriya Vldyalaya teach9rs are 
concerned, the Chattopadhyaya Commis-
sion and the ReVieW Committee's recom-
mendations be Implemented. 

Sir, even the Kathan Commission and 
Galendragadkar CommiSSIOn have recom-
mended democratisation of educational 
institutions. I do not know why the Govern-
ment have not followed them up H they are 
gOing to have the bureaucracy rule even In 
educational institutions, then one can only 
Wish us the best 

Under the computer learning proJect, 
whteh we usually call CLASS, there are only 
2,330 schools In India, out of almost SIX lakh 
schools, which have received It, and I think 
nearly Rs 17 34 crores have been spent I 
do think that one must realise that tcmorrow 
computers Will come In and unless our future 
generation IS eqUipped to handle them, we 
Will be at a disadvantage on a natIOnal level 

Lastly, I would like to bring to the notice 
of the han MInister and thiS House that art 
Includes drama and I do not know why the 
National School of Drama, which IS srtuated 
In Deihl, IS treated as almost untouchables 
They have good art, they have good dramas, 
but we note that they do not have the faCIli-
ties They have a small theater which IS on 
.,ire Only 72 people can sft there They are 
supposed to be reSidential In the sense that 
their whole session starts at eight o'clock In 

the mornmg But there IS no place for their 
students to stay, for the Faculty members to 
stay They always have temporary Heads, 
constantly rotating I think serious attention 
needs to be paid to the National School of 
Drama They should be proVided With the 
faCIlities that would really encourage thiS 
media and art, of whICh I can say that India 
can be reasonably proud 

I would like to Wind up by only saymg 
that It IS unfortunate that though there IS lot to 
be done, there IS hardly any money avail-
able 
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·SHRI SANAT KUMAR MANDAL (Joyn-
agar): Mr. Chairman Sir, I rise to speak on 
the demands for grants pertaining to the 
Ministry of Human Resource Development. 
I will like to speak in my mother tongue 
Bengali. 

·Sir education is the sum total of the 
experience of our moving I~e and the expe-
rience gathered from the world at large. 
Education shall have to be entwined w~h the 
liking of the student and the rhythm of Irte in 
such a manner whereby the expansion of 
edocation may be throughout the extent of 
one's life and it may act as a guiding factor for 
bringing about social changes.5tartihg from 
the bottom C?f the society and travelling 
through diverse social conditions and prob-
lems a person should be able to arrive at the 
world of his ideals and expectations through 
the medium of education. That is the obJect 
of education. The universal object iva of 
education should be utilised in such a man-
ner that a c~izen is able to meet its require-
ments. The purpose of education is to de-
velop a person's knowledge and intellect 
and to gIve an individuaJ the fullest opportu-
nity to develop his creative powers. But, Sir 
even after 40/42 years of independence we 
have failed to do that. In the picture of 
educatIOn that we see today we notice a lot 
of disparity and inequality. We see a dispar-
ity In the system of education between urban 
and rural area between men and women the 
rich and the poor and on the other side 
between the hl9her caste people and the 
Scheduled Castes and Schedules Tribes. 
We see that in the cities several prosperous 
progressive English medium educational 
institutions are owing up where the children 
of a hanoful of affluent people are receiving 
education. On the other hand when we look 
towards our villages and rural areas we find 
that there the condition of the schools is very 
miserable. The facilities and equipment 
needed for education are pathetically lack-
ing ther&. The number of teachers is also 
inadequate. The work of mass education is 

going on there through acute poverty and 
despondency. This is the striking disparity in 
the educational facilities ava~able in the cit-
ies and in the villages. This is the result of the 
educational policy that has been followed in 
our country. Had we been able to eradicate 
the abject poverty of the villages through 
proper laild reforms then the village people 
could take advcmtage of the facilities avail-
able for getting education. But even after 42 
years of independence we have failed to 
carry out the required land reforms. The 
government that ruled the counter over all 
these years.did not find it possible to carry 
out the land reforms and they did not pay any 
attention to that also. A large number of 
children in the villages cannot avail of the 
education facilities because of acute pov-
erty. If we would provide them with mid-day 
meals if we could provide them with clothes 
and books stationery etc. then they would go 
in far receiving education. But we have not 
done that. 

Even before independence we have 
been thinking of a national education policy 
and with that purpose in view the Zakir 
Hussain Committee was formed in 1934. 
Immediately after the second world war in 
1944 the Sergeant Committee presented ~s 
report in this connection. Then after inde-
pendence, in 1948-49, the Aadhakrishnan 
Commission presented its report about higher 
education. Then in 1950 a Committee was 
formed for studying the financial provisions. 
In 1964-66 the Kothari Commission was 
formed to advise the Government to frame 
an uniform national framework of education 
and for ~s effective improvement. Then in _ 
1968 the national education policy was 
adopted in our country. But after adopting 
the national education policy, we find that 
proper attention was not paid to it subse-
quently. The previous Government did not 
extend the required financial assistance and 
the institutional assistance nor did it fix any 
responsibility for its successful implementa-
tion. As a result of that the availability -of 
oppor1un~y of education, the standard at 
education, the extent of education, the utility 

*r ranslation of the speech originally delivered in Bangali. 
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of education and the problems of financial 
investment in education all have assumed 
dreadful proportions today. Education has 
remained confined 10 bookish education only. 
The practical aspect of education has been 
neglected. No attention has ~en paid to the 
individual talents and expertise of the stu-
dents. 

f wiff like to stress that if we want to build 
an effective education system in our country, 
then the first important question that arises is 
.-

What should be the basic objective of 
education, what should be the curriculum of 
education and what should be the system or 
method of education. 

Secondly, Sir, we shall have to think 
about the role of the teacher and their com-
petence and expertise in imparting educa-
tion to the students. We shall have to see 
how the teachers can be given proper train-
ing and how their knowledge can be modern-
ised, so that the students may be benefited. 
The common people must be provided with 
facilities and opportunities for a better and 
improved type of education and the funds 
and resources required for that shall to be 
arranged. 

In the end I want to say that a sum of Rs. 
855 crores has been allocated in the budget 
for education. This is only2.2 percent oft he 
total budget. i think that this amount is not 
sufficient for the various schemes and pro-
grammes being taken up by the national 
front government for (Shri Sanat Kumar 
MandaI - contd.) betterment and improve-
ment of education. Therefore, I demand that 
more funds must be allocated for the expan-
sion of educational facilities on the national 
level. With that I conclude. 

[Eng/ish] 

SHRI D. AMAT. (Sundergarh): Mr. 
Chairman, Sir, I thank you very much for the 
opportunity to speak for five minutes. 

Education is the harmonious develop-
ment of the mental, moral and physical fac-
ulties. Before Independence, the English 
education introduced by Lord Macauley was 
only to produce clerks and officers. But after 
Independence we do not want that type of 
education. Education depicts the hopes and 
aspirations of the people. After Independ-
ence we have so many factories, dairies etc. 
which should be developed. In that context. 
education is necessary. But nowadays 
education is not on the lines of socialism. 
Rajas and Maharajas created the Mayo 
College in Rajasthan, the Prince College at 
Raipur and so on. There is a convent where 
the mpdium of instruction is English and 
there are schools for the affluent sections of 
the people. But, for Scheduled Castes there 
are Ashram schools. If Hind: is imposed all 
of a sudden, we the people of non-Hindi-
speaking areas, will be treated as second-
class citizens. An the lAS, IPS and IFS posts 
will be the monopoly of Uttar Pradesh people. 
I all'! not against Hindi, but you give us some 
t~iTle by which we can learn Hindi and come 
on par with other people. So. I demand that 
you introduce that type of education by which 
we will come on par with other people of 
India. By giving us the Ashram type of 
education, you are going to make intention-
ally our sons and daughters the hoers of 
wood and drawers of water. This slavish 
type of education should not be imparted in 
India. There should be uniformity in educa-
tion. 

MR. CHAIRMAN: Mr. Anbarasu, please 
cooperate; you should take only five min-
utes: 

SHRI ERA ANBARASU (Madras Cen-
tral): Mr. Chairman, Sir, the status or the 
progress of the country is being decided by 
the rate of literacy of the country and now the 
literacy rate of the country is much below 40 
per cent. That means we have to improve 
the educational system and illiteracy should 
be removed. So far, this Government has 
not announced the Education Pol~. 'share 
the sentiments of my colleagues who have 
said that there is no full-fledged Minister to 
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look after education. It is a subjeot deciding 
the fate of the 85 crore people of this country. 
Is this the way to treat this subject? Is it due 
to dearth of brains in this Government or 
short of hands? You consult our leader; he 
will supply you, ~ you want, some eminent 
educationists. This is the fate of this Govern-
ment here. 

Sir, political ideology may differ from 
person to person, but that does not mean 
that they should undo all the things done by 
the previous Government. My hon. friends 
were narrating as to how the present G~v
emment is plal1ning to dismantle the Na-
vodaya Schools. They are doing yeoman's 
service, especially to the rural people. These 
schools are not only catering to the needs of 
the rural people but ciue also aimed at pro-
rnoting national integratIOn. I do not know 
why the present Government IS planning to 
dismantle such a system. instead, i1 they 
find fault with such Navodaya Schools, they 
can improve it and they can rectify the de· 
fects if at all there is anything. 

Sir, I was very happy when the present 
Government announced about the inclusion 
of 'Right to Work' as a Fundamental Right. I 
was thinking that this Government was going 
to provide employment to allthe unemployed 
people in this oountry. But wh.en I saw the 
Budget, there was no financial allocation to 
provide employrr.ent to all the unemployed 
youths of those country. It is only an empty 
slogan of this Government. How are they 
going to educate the unorganised labourers 
in fhis country? Is there any plan? 

Sir, in T ami' Nadu just to encourage the 
poor children to go to schools, the late Chief 
Minister Dr. MGR broughtthe Nutritious Meal 
Scheme. Our late leader Mr. Kamaraj was 
the founder of this system. What is the 
present system of this Govemmer,t to in-
duce the poor children to go to schools? Is 
thare any scheme to give incentive or to' 
encourage the rural children to go to schools? 

Sir, I was really surprised when Dr. Raja 
Ramanna was inducted as a Minister here. 
He is an eminent scientist and a great scholar. 

He is my good friend also because when I 
was a Member of Parliament from Chingleput 
District, he was working in Kalpakkam. His 
services can be utilised for better purposes 
instead of asking him to be a Minister search-
ing answers for all these unwanted ques-
tions raised in. Parliament. Therefore, I have 
put him in a better position; his services are 
needed for research work and for innovative 
purposes. Then, I would like to point out that 
Mr. Sam Pitroda is an eminent scientist. Had 
he remained here for another five years, he 
would have brought a total revolution in the 
telecommunication system. 

He has produced an instrument which 
costs Rs. 12 lakhs ij it is imported. He has 
produced it for just Rs. 33,000. Such a 
person has been insulted. Is this the way of 
treating the scientists here? Even the young 
scientists are on strike now and doctors are 
going abroad. Why? They are not looked 
after properly, they are not respected prop-
erly. 

I do not understand the language policy 
of the Government. I find the Chief Minister 
of Uttar Pradesh is suddenly passing an 
order that all Government correspondence 
must be made only in HIndi. Are you impos-
ing Hindi again on us? Are you imposing 
Hindi on the Southern people.again? llove 
Hindi as a national language. I respect 
Hindi. But this is not the way of treating Hindi 
and imposing Hindi on the Sourhern people. 
The DMK people used to accuse the Central 
Government previously of imposing Hindi. 
Now, Mr. Karunanidhi is keeping quiet. I do 
not know why. Mr. Devi lal went there to 
attend his family marriage. He spoke in 
Hindi. It seems Mr. Karunanidhi changed his 
policy overnight. Neither Mr. Karunanidhi 
nor could Mr. Maran, Minister for Urban 
Development have followed Hindi and what 
Mr. Devi Lal had said. But they kept quiet 
because Mr. Maran has become the Union 
Minister here. 

I find a circular has sent to me. The hon. 
Minister, Shri Ram Vilas Paswan has sent a 
letter to me to attend the Centenary celebra-
tion of Ambedkar. This is a great function. I 
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could have attend It But he has sent the 
circular In Hindi How could I attend It? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRI RAM VILAS PASWAN) I 
must clarify this poSitIOn I have sent the 
letter both In Hindi and EnglISh 

SHRI ERA ANBARASU ThiS IS the 
only letter I got It 

The Minister IS misleading thiS House 
Why have you sent It only In Hindi? 

[ TranslatIon] 

SHRI RAM VILAS PASWAN The letter 
I had sent was In Hindi but for the non-Hindi 
speaking people, an English version thereof 
was also annexed 

[English] 

SHRI ERA ANBARASU I am not 
telhng untruth I request the han MIOIster to 
send letters both Hindi and English Even 
English IS a symbol of colonialism and sym-
bol of slavery Why do we want even Eng-
lish? Whenever you want to send communi-
catIOn to other States, you send It In their 
mothef-tongue, mother language If you 
want to send to Andhra Pradesh, you send It 
In T elugu If you want to send to Tam II N adu, 
send It In T amtl When you wrrte to Kerala, 
you send It In MalayaJam ?Slmllarly, you 
send It In Urdu In Urdu speaking area You 
set up a bcreau like thiS to have such facllt-
ties Why do you want to continue always 
English? You promote au,. mother-tongues 
When you promote your own mother-tongue, 
Hindi, why don't you promote our mother-
tongues, your brother languages, regIOnal 
languages? You should promote all the 
regIOnal languages 

[ TranslatIon] 

SHRI KALKA DAS (Karol Bagh) Such 
a great event as the celebratIOn of Or 

*Not recorded 

Ambedkar's Anniversary took place and he 
takes III of a petty thing like the translated 
versIOn of the letter getting detached, 
whereas he should have appreciated It For 
the past 42 years. you did not feel the need 
for putting a portrait of Dr Ambedkar In the 
Parhament House whereas the present 
Government has done It 

[EnglIsh] 

SHRI ERAANBARASU In Jammu and 
Kashmir because ofterronsm, all the schools 
and colleges are closed (InterruptIOns) Due 
to law and order situatIOn In Kashmir. all the 
schools and colleges are closed and the 
examinatIOn papers are not corrected and, 
therefore, there IS no opportunity for them to 
go for higher studies eSpecially the 8th 
semester of technical educatIOn held In 

December 1989 Kindly arrange to correct 
all these examinatIOn papers and provide 
faCility for these students to seek admiSSion 
In the profeSSIOnal colleges either In Sn-
nagar or In Jammu and an other technICal 
Institutes In their respective States (Inter-
ruptlOnsr 

MR CHAIRMAN Please take your 
seat 

MR CHAIRMAN Please take your 
seat Nothing Will go on record I am not 
alloWing 

[ TranslatIon] 

SHRI SANTOSH KUMAR GANGWAR 
(Bareilly) Mr Speaker, Sir, It IS the sheer 
misfortune of thIS country that even after 40 
years of Independence. we are stili bogged 
down In such wrangllngs I am reminded of 
an Instance Kamal Pasha happened to be 
one of Turkey's rylers When he convened 
the very first meeting of hIS CoUncil of MIniS-
ters, he wanted to know time by which their 
natIOnal language Will be enforced? The 
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councillors fixed long intervals of time. After 
the expiry of the period so fixed, he asked 
them to commence the transaction of every 
business in their own national language from 
the next day. How unfortunate it is that even 
after 40 years of our independence, we are 
at loggerheads with one anoth'er about this 
is$ue and by doing so what picture of our 
country are we presenting before the world? 
Today, we are having discussion on art and 
culture under the department of Human 
Resource Development. But what is our 
culture? Do not the values cherished by 
lord Rama and Krishna, constitute our heri-
tage? Can't we take them that way? I would 
like to make 2-4 points here briefly without 
going into the details. Sir, though it is a big 
Ministry yet it has only five wings. I feel that 
instead of these wings, five independent 
departments should have been created. 
Many of our han. friends expressed their 
views on the perspective of tuture education 
policy to be adopted. H a single rupee is 
charged as fee in the Primary schools in 
villages the people stop sending" their chil-
dren there for studies. Then there are Ken-
driya Vidyalayas, Public schools and various 
other schools being run in the country. The 
previous Governr'ent had started Navodaya 
Vidyalayas. My district has a population of 
22 lakhs blrt only 80 children study in Na-
vodaya Vidyalaya. Is it that only 80 children 
out of a population of 22 lakh are worth 
studying in that school and making their 
future bright? It is the misfortune of our 
country that for the last 40 years, a trend has 
been set by dint of which only 10% people 
monopolise the bureaucracy to execute the 
policies of the Government and the rest 90% 
people are made to be subservient to the 
former. The society is, in fact, being divided 
into two classes-the elite class and the 
proletariat class. This reflects the difference 
in thinking which indicates the direction our 
country is· heading towards. Though the 
hon. Members debated the issue of educa-
tion thoroughly, yet I would like to impress 
upon the Government to reconsider it. Thera 
is a need for a common syHabus throughout 
the oountry. The recommendations of the 
Chattopadhyaya Commission should be 
implemented under atime-bound programme 

and the Government should fix priorities in 
this regard. I would also like to submit that 
moral education should be included in the 
curriculum of primary level education be-
cause that will present India's characteristic 
heritage and will make it known to the world 
that with the change of Government, a new 
trend is emerging in India. 

Sir, another important point, I would like 
to make is that it is very shameful for the 
country that the signboards put up in the 
name of .women and child development 
extend invitations for foetus tests, so that 
even after 40 years of independence, abor-
tive measures can be taken in the event of a 
probability of the birth of a female child. The 
Government should immediately impose a 
ban on such tests. The Women and Child 
Development Programmes have remained 
on papers only. The Government should 
seriously consider this problem. As the 
women constitute haH of the country's popu-
lation, this foul-play with them can at no cost 
be tolerated. It is the misfortune of our 
country that after 40 years of independence, 
the rate of literacy among women is merely 
20 per cent. After glancing through the last 
year's report, I came to know that the per-
centage of drop outs at the primary level of 
education itself is 45-47 and by the time the 
students reach the middle standard. the rate 
of drop-outs goes up to 70 per cent. There 
is no specific provision for an improvement in 
the existing situation. 

16.00 hrs. 

We will have to bring about change in 
the situation otherwise whatever we are doing 
here would be rendered infructuous. A lot of 
things have been said about art and culture 
here. I would like to refer to the preface of the 
printed material supplied to us. It has been 
emphasised therein that human develop-

" me"t requires to be given top priority. In its 
very next line, it has been stated that we 
have accepted the great challenge of fulfill-
ing the basic requirements of human beings. 
This implies that we have to make a perspec-
tiveplaneforthedecade 199010 1999. With 
instaJlation of a new government at the Centre 
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the entire world IS pinning hlQh hopes on 
India The pICture of our country requires to 
be presented before the world In a manner 
whlC" may inspire others to follow us In the 
end, I would certainly like to mentIOn that 
desplte a populatIOn of 80 crores we are stili 
lagging far behind In the field of sports and 
our actllevement In the field of sports IS really 
shameful In any tournament of the world, 
our players hardly Win even a bronze medal 
not to talk of a gold or Silver medal PolitICS 
has plagued our sports There IS dlscrrmlna-
tlon In selectIOn of players and some players 
are unduly favoured h seems that In our 
country sports actIVities are confmed to a few 
limited blQ cities and crores of youth reSiding 
In the rural areas of India do not get proper 
opportunities That IS why they are not In a 
positIOn to display their capabilities properly 
Special attentIOn IS required to be paid In thiS 
directIOn Hon Prime MInister has now 
arrIVed In the House I would request him to 
keep the charge of the Human Resources 
Ministry wrth him as It IS a very Important 
MInistry However, for the five wings of the 
said Mlntstry, separate State MInisters shou Id 
be appointed so that they can functIOn Inde 
pendently In their respective departments 
and develop them accordingly Before I 
conclude, lance again would like to thank 
you for gIVing me an opportunfty to express 
my views 

[EnglISh] 

SHRI GOPALRAO MAYEKAR (PanaJI) 
Mr Chairman, Sir, I am very much grateful. 

to you forgIVIng me thiS opportunrtyto speak 
After IlStemng to the varIOus Members speak-
1ng on thIS very Important Demands for Grants 
for the MInistry of Human Resource Devel-
opment I am convmced now that we cannot 
agree even on Important points In the House 
When we talk of natIOnal consensus on 
educatIOn, when we go back to the history 
we find that the most opportune time, Imme 
dlately after the Independence that we have 
actueved. was lost At that time, there was a 
total agreement In the society on certain 
pnnaples The objectIVes we chenshed In 

our Constrtutron-{lemocratlC parlIamentary 
governance, the SOCIalism, the secularism, 
the SOCial JustICe, the social equabty, the 
SOCIal commitment etc -were the sole ob-
Jectives and there was a general agreement 
In the community Unfortunately, the colo-
nial system of the British rules beneffted 
certain sectIOns of the society, espeCIally the 
new rulers the bureaucrats and the pnvi 
leged class of the society Because of the 
benefit that they achIeved through that sys 
tem, they thought 01 continUing that system 
and we are reaPIng the fruits of the same 
system today We have lost the opportUnity 
Therefore, even after 42 years of Independ 
ence we are stili thinking of changes In the 
educatIOnal system 

Sir, rf we go back to the promises given 
by the ConstftutlOn we can find that even 
today we could not fulfil them The unlver 
sahsatlon of elementary education to be 
completed within 10 years was the promise 
given by the nation Even after 42 years of 
Independence we could not complete It Stili 
there are about two lakhs of Villages where 
300 500 population have got no schools 
wrthln the area of one-and-a-half kms When 
we talk of Navodaya Vldyalaya system of 
educatIOn why should we forget the sorry 
state of affairS of the lakhs of schools In our 
country? When we talk of meritorIOus stu 
dents how can we forget those under-pnvl 
leged and the downtrodden those who on 
their own merits cannot shine? Therefore, 
my plea to the Government Will be to con 
sider spending some amount of money for 
hftmg the quality of those who remain under 
pnvlleged so far We have an example 
When we talk of ment, look at the hlQher 
echelons of society In th,s country who are 
sent to the foreign countries We know about 
It After spending lakhs of rupees over their 
educatIOn, we find that our medICal, tech", 
cal skill goes out of the country and then we 
only boost of hlQh quality of IITs, IIMs and all 
the other InstitUtions If we are gOing to have 
the same expenence with these meritorIOUS 
students In the Navodaya schools, then I 
think, that Will be very late to repent upon If 
So, therefore, better we think of bringing all 
the students to a certain level of quality and 
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thereby instead of Navodaya, we must bring 
the word 'Sarvodaya'. Sarvodaya should be 
the aim. And that was the aim of our Consti-
tution. And, therefore, I strongly plead to the 
Government to think and revise this particu-
lar scheme. 

Secondly, the major handicap that we 
see in education is the dropouts. Almost out 
of hundred students enrolled at the first 
standard, only twenty enter the secondary 
stage and after that only eight enter the 
higher secondary stage and about three to 
four enter the collegiate education. This 
dropout of seventy percent is a colossal loss 
to the country. Therefore, I have a sugges-
tion that in order to have the unive'rsalisation 
of education, much stress must be given on 
non-formal education and not on rigid, for-
mal and expensive education. Let there be 
schools with open-hearted entrance. There 
also, with a view to controlling the dropouts, 
let there be certain rural education centres 
where there will be a provision not only for 
giving education in three Rs. but also teach-
ing a child on some occupational or voca-
tional skills which will make him survive in 
the society. Then about illiteracy eradication 
programme. We have hardly 35 per cent 
literacy in our country. 65 per cent of 
illiteracy to wipe out is a colossal task. 
Therefore, it should be taken on a war-
footing. There must be a national movement 
to eradicate illiteracy from our country. 
Therefore. all educationists, all teachers, all 
political parties, allthe agents working forthe 
social change must be brought together and 
a programme should be evolved so that it is 
taken as a national cause, Once we do it, 
then only we talk of bringing the literacy rate 
up to the maximum level. With these words, 
I conclude my speech. 

SHRIMATI GEETA MUKHERJEE 
(Panskura): Thank you for gIVing me a little 
time. My party colleagues have given our 
party's viewon the whole thing. I am not here 
for it. I have come here, from my sick bed, to 
make a fervent appeal to the han. Prime 
Minister on behalf of severallakhs of women 
employees. They are not called employees. 
But euphemistically they are called the vol-

untary workers who are Anganwadi Sevikas 
and Sahaikas and Balwaditeachers. 

I must say that I submitted a memoran-
dum addressed to the hon. Prime Minister 
on behalf of a big demonstration of women 
sponsored by AITVC who came here. I 
requested the han. Prime Ministerto give his 
reaction before this Grant is passed. I must 
say that yesterday I received a letter from the 
hon. Prime Minister. He has, in his match-
less civilrty, written that he has received my 
letter and that is being sent to the Depart-
ment of Women and Child Development for 
looking into the matter. After reading his 
letter, I came from the sick bed to make an 
appeal to him because this does not come 
from me alone. He knows the problem very 
well. I think, on both sides all are unanimous 
about this appeal which I will be making. 
Lakhs of women, the Anganwadi Sevikas 
and Sahaikas get Rs. 250 at the most and 
after five years, they get Rs, 50 more. Those 
who have not done SSLC, they get even 
less, Why is it so? Because they are 
supposed to be voluntary workers. What is 
the work they have to do? They are sup-
posed to motivate one thousand rural people 
or 700 urban people on health, education, 
nutrition and support the participation of the 
rural people in all the Government pro-
grammes etc. 

Then the Sevikas have to maintain 15 
drtferent registers, make at least four home 
visits per day after the school hours. 100 
visits per month are obligatory, note down 
the minutes of discussion during their home 
viSits. All these takes more than eight hours 
per day, The schooling itself more than three 
hours-from 8 to 11 a.m .. 

PROF. N.G. RANGA (Guntur): Are 
they full-time employees? 

SHRIMATI GEETA MUKHERJEE : 
They are euphemistically called voluntary 
workers. I am saying 'euphemistically" 
because this is a big problem. This is the job 
they are entrusted with and just you call them 
voluntary workers. For the same· job the 
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Gram Sevlkas get at least Rs 970 Can It be 
Justice? 

I am Imploring upon our han Prime 
Mlntster not Just to refer my letter to the 
Department I don't know whether after 
tomorrow he will remain In charge of this 
Department That IS why from the sIck bed 
I wanted to take th,s opportunity to make thIs 
fervent appeal about these lakhs of An-
ganwadl Sevlkas and Sahalkas 

The teachers In the Balwad I Institutions 
are also In equal difficulties, If not more 
They are also supposed to be given honorar-
Ium under dIfferent types of admlnlstratton 
Some of them get only Rs 50 What are they 
supposed to do? They have to teach In the 
pre-school stage It IS the most difficult Job 
I appeal to the Prime- MInister, I appeal to the 
whole House to take up this cause and do 
Justice to them Whatever be the legal lan-
guage. I don't care I want from you, In your 
speech, a ray of hope for these lakhs of 
women 

[ TranslatIon] 

"SHRI R JEEVARATHINAM (Ar-
akkonam) Hon Chairman, Sir, IWlshtosay 
a tew words on the demand for grants relat-
Ing to the MInistry of Human Resource de-
velopment 

Sir, I would like to call for drastiC changes 
In the education policy 40 years have passed 
since our Independence but stili unemploy-
ment IS rampant In th,s country The present 
system of education IS not vocatlon-orrented 
VocatIOnal education should be prOVided to 
students from the beginning Even RaJajl 
has said about thiS He advocated vocatlon-
altsatlOn of education That system of edu-
catIon should be followed 

In large numb&r of areas In the country, 
there are no colleges and schools I request 
the Han Minister to establish a University 

for the North Arctt, Salem, Dharmapun and 
Tlruvannamalal distrICts of Tamil Nadu. 

There IS dearth of medical colleges In 
the country ThiS has led to a SituatIOn In 
which the students seek admiSSion to these 
colleges after paymg exorbItant capitatIOn 
fees If thiS situatlor. has to be removed, we 
must establish one medical college and one 
englneerrng college In one district 

Sir, there are many polytechniCS In the 
country whIch do not have proper bUlldmgs 
and other Infra-structural faCIlitIes Before 
permission IS granted to start these poly-
techniCS. we must put a condition that these 
should have proper bUIldings to accomodate 
students Many of the primary schools In the 
country do not have proper bUlkhngs Classes 
are being held under thatched huts ThiS IS 
the condition of high schools also I appeal 
to the Han Prime Minister, who IS here, to 
grant speCial central assistance to State 
Governments for repairing, renovatmg and 
constructing school bUildings 

Instructions preSCribe that 150 acres of 
land IS reqUired for starting an englneertng 
college However, many of the engineering 
colleges are located on 10 acres of land 
These should be examined Proper spare 
for expansIon and proper bUildings for acco-
modatlon are a must for startln~ an engi-
neering college 

Presently, conditions are so bad In col-
leges that for want of space, female teachers 
Sit In one place and the male teachers sit In 
another place Both the female teachers and 
male teachers should sn together and spa-
CIOUS halls for thiS purpose must be con-
structed 

Teachers In the country are III-paid 
Petrol prices have gone high Diesel prices 
have gone high Even the prices of dal and 
other Items are not spared from the prtce-
rise There IS an all round rise In prices To 
meet thiS, the pay of the teachers should be 
hiked A pay committee must be constRued 

*Translatlon of the speech Originally delivered In Tamil 
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to review the pay scales of teachers and for 
recommending necessary hike in their pay 
scales. 

The standards of technical education 
presently provided in the country should be 
improved. Science education shou!d be 
spread so that we could probe beyond the 
sky. Technical education should be im-
parted from the primary level. 

Navodaya schools should be set up in 
every district under the supervision of a D.O. 

We welcome English. We do not dislike 
Hindi. But we would like to promote our 
mother tongue Tamil. Jawaharlal Nehru 
gave acommitmentthat as long as wedeslre 
otherwise, English would continue. That 
assurance should be·honoured. We do not 
say that we do not want Hindi But as long as 
we want, English should continue and a 
statutory sanction to this must be given. I 
hope the Hon. Prime Minister would con-
sider this. 

[Eng/ishJ 

MR. CHAIRMAN: Now, Dr. Venkatesh 
Kabde. I will allow you to speak only forthree 
minutes. So, please be brief. At 4.30 P m. 
the Prime Minister is going to reply. 

( Interruptions) 

MR. CHAIRMAN: Whatever time is 
available, we will share. That is all. In any 
case, at 4.30 p.m., the Pnme Minister will 
reply Dr. Venkatesh Kabde may speak. 

DR. VENKATESH KABDE (Nanded) : 
Mr. Chairman, Sir. I attach a great deal of 
Importance to pre-school educdtlon because 
it has been found that in those chJldren who 
had the privilege of haVing the pre-school 
education, the drop out rate IS very low. This 
is particularly so in the rural areas. So I 
would greatly emphasise the importance of 
Integrated Child Development programme. 
At present they are covering about 40 per 
cent of the children in the country. I would 
appeal to the Minister that this Scheme-

ICDS should be extended to the whole of the 
country and not to just 40 per cent of the 
children. I know that there are some lacunae 
in this programme. But the evaluation of this 
programme has shown that rt has got a lot of 
merit. So, I would make a sincere plea to the 
Minister to consider the expansion of this 
Scheme to the whole of the country. 

The girls' education is not receiving 
adequate attention, particularly in the rural 
areas. The drop out rate is very very high 
there even a the upper primary and secon-
dary levels. There is a great deal of need to 
have special facilities for the girls at the 
T ehsil and taluk levels. I would urge that we 
should have separate hostels for the educa-
tion of the girls so that they could have some 
more facilities. I would urge that there should 
be more encouragement to the sports. We 
are holding several meets at the taluqa and 
the district levels for promotion of sports 
among the youth. But mainly the young 
people from cities and big towns are encour-
aged to participate in such meets. We have 
really to give more incentives to the people 
from the rural areas and also to encourage 
centres for exercise in the villages so that 
they could mix up together. Therefore, there 
will be a great deal of integration in the 
villages. I would urge that more sport facili-
ties should be provided in the rural areas. I 
thank you for giving me third opportunity. 

[ Translation] 

SHRI MAHESHWARI SINGH (tJ3ndi) : 
Mr. Chairman, Sir, I rise to speak on me the 
demand for grants of the ministry of Human 
Resource Development. 

As regards education, there are no two 
opinions that there has been widespread 
promotion of education in our country over 
the years but with the spread of education, 
unemployment and frustration among youth 
have also increased in the same proportion, 
I would like to thank and congratulate the 
Government, through you, for a framing a 
new education policy which is the need ofthe 
hour. Today, it is essential to make the 
education job oriented as also due attention 
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IS required to be paid to the development of 
technical educatIon In the country As for 
new generation, greater attention needs to 
be paid to their character-building So I 
would Irke to demand through you that moral 
education should be Imparted In schools as 
a compuls~ry subject As far as educational 
facIlities In the rural and backward areas are 
concerned, It IS most unfortunate that even 
after so many years of Independence, the 
children In hilly areas of the country have to 
travel a distance of four to five kilometres on 
foot to review prrmary education In such 
circumstances when we talk about spread 
of adult education In the country It appears 
to be very surprrslng An ron Member from 
Orissa had all praise for the adult education 
but I would Irke to Invke the attention of the 
house to a hard reality about adult educa 
tlon In hilly regions such as I:llmachal 
Pradesh etc, the term adult education IS 
more know as 'Fraud education So I would 
Irke that more attention be paid to prrm3ry 
education In a backward areas like ours 
adult educatIon IS not at a" r9qurred 

As regards Central Schools. the resI-
dents of Naletl Village IS Hamlrpur district In 
Himachal Pradesh have made a demand for 
rt The local reSidents have constructed a 
sctlool bUilding with their own contribution It 
IS my earnest appeal to the hon Education 
Mlnl5ter to open a central school In that 
Village 

As far as department of culture IS con-
cerned, I would Irke to inVite the attention of 
Han Prrme Minister to the preservation of 
temples In our hilly regions as they are 
precIous sanctuary :>f our anCient art and 
cu~ure In these temples, Idols whose value 
runs Into crares of rupees, are lYing un-
guarded and no arrangement for their secu 
nty has so far been made In good old days, 
the emperors donated lands for maintenance 
of the temples and meetrng their expenses 
but after the Tenancy Act came Into force In 

1971, the trtle of the land belonging to temples 
was transferred to the tillers of the land 
Today, there IS no arrangement for securrty 

of the Idols of the temples. Thefts of Idols 
from temples In hilly regions as well as In 
other parts of the country have become 
frequent, I, therefore, requesttheHon Prime 
Minister, through you, to allocate funds In the 
form of grants for those temples 

Before I conclude, I would like to make 
yet another point about the languages of the 
country, there IS no doubt that Hindi IS the 
national language of the country but Simulta-
neously It IS very essential to pay attention to 
the promotion of regional languages Here I 
would like to submit that the Gorkhas and the 
Nepahs have played a distinct role In the 
security of the country So Nepa" language 
should be accorded due Importance and It 
should be Included In the eighth schedule of 
the Constitution 

With these words, I thank you for giVing 
me an opportunity to speak 

[English) 

SHRI P C THOMAS (Muvattupuzha) 
Sir though we have the Radhaknshanl 
CommiSSion s Report of 1948, the Kathan 
Commission s Report of 1966 and the pres-
ent Natlonat Education Policy In i 986, we 
have not yet achieved what was expected 
The present need IS to modernlseoureduca-
tlcn to SUit our modern requirements We 
have to build a modern India and for that we 
should have a system of education whICh ""III 
be a capable of supplYing skilledtechmcians 
and profeSSionals who can compare favoura-
bly With any other counter-parts anywhere In 
the world Such a type of educatIOn IS 
necessary which Will produce skilled profes-
Sionals who can concentrate deeply, defend 
deeply and further our secular cu~ure The 
National Education PoliCY laid a very heavy 
stress on vocatlonailsatlon In fact, 10 per 
cent of secondary education was to be voca-
tlonallsed by 1990 and another 20 per cent 
by 1995 The amount needed forthat 10 per 
cent was Rs 2207 crores But unfortunately, 
the resources were only few and hence we 
could spend only a very meagre amount In 
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this respect, Ie, Rs 50 crores In the first 
year and As 128 crores In the second year 
Though 5000 hIgher secondary schools were 
to be vocatlOnahsed with three or four 
courses, we could not reach that stage I 
would like to stress that at least, education 
should not be pohticised I have to quote 
Kerala as an example UGC has got a very 
good scheme to give quality educatIon at a 
high level But thIs scheme could not be 
Implemented properly In Kerala because 
politICS played a very Important role when 
scheme was to be Implemented The prevI-
ous Government had, In fact, made the poli-
cies and brought some laws but they were 
opposed on political grounds Now, the 
present Government IS thlnkmg of bnngmg 
the same poliCIes wIth a different colour I 
am concluding my speech due to paucIty of 
tIme 

[ Translation] 

SHRIMATI VIDAY CHENNUPATI 
(VI,aywada) Mr ChaIrman, Sir I thank you 
for haVing gIven me time to speak though In 

the end However I am thankful to you 
because you have given me opportumty to 
speak when Hon Prtme Mlntster IS present 
In the House I hope the po,nts to be made 
by me Will be favourably received by the 
Hon Prime MInister 

My first suggestIOn IS th,s that a NatIonal 
Commission on Uniform EducatIOn and 
Umform Syllabus be appointed There shoulo 
be no difference In syll~bus whether one 
reads In a VIllage school or In a school In 
Deihl That IS why I am asking for uniform 
educatIOn and uniform syllabus Secondly, 
I want to draw attentIOn towards the problem 
of unemployment among educated youth 
who have already completed their educa 
tlon In order to solve unemployment prob 
lam, some sort of vocational training could 
be gIVen right from etghth standard This Will 
solve the problem of unemployment among 
youth to some extent BeSIdes, I want to say 
that our present generatIOn IS lackIng knowl-
edge of the hIstory of freedom movement 
They do not know how attained freedom 
through non-Violence As such I want that a 

book on freedom movement should be In-
cluded In the syllabus As regards compul-
sory edUcation, I would like to submit that a 
National CommISSIOn on Women be set up 
Women fInd It very drfflcult to contInue their 
studies beyond 18 years of age They can 
compete their secondary education before 
18 years only VocatIOnal traIning should 
also be Imparted so that they could get self 
employment 

Mr Chairman, SIr, I want to make one 
more submiSSIOn with regard to 'Anganwadl' 
Anganwadl scheme should be Implemented 
In every dIstrict as It IS helping the women to 
a large extent Government as well as volun-
tary organtzattons are organizing Anganwadl 
The volunteers work here throughollt the 
day but they get only a meagre amount of As 
250 a month The Pnme MinISter should 
think about these people, who work for whole 
day and keeping thIS In View, he should 
Increase their remuneratIOn ThIS IS a prob-
lem of the women and thus It should be 
looked Into 

I want to draw the attentIOn of th Hon 
Pnme Mlntster towards one more thIng 
Whenever budget proVISIOns are made for 
some scheme, voluntary organrsatlons 
engage workers on casual baSIS After one 
or two years when the scheme IS aban-
doned, the casual workers are rendered 
JObless These workers do SOCial selVlce for 
publtc on a very meagre amount paid to them 
as honorarium Labour laws should not be 
made applicable to them As such my sub-
miSSIOn to the Government IS that scheme 
once started should continue for Indefmrte 
penod and no scheme should be abandoned 
after one or two years so as to aVOId re-
trenchment of the workers WOrking under 
voluntary organtzatlOns Such programmes 
should not be discontinued 

Government IS runnmg Shramlk 
VKihyapeeth Since 1967 Many people are 
dOing thIS work voluntanly So voluntary 
organISations should be assigned thiS task 
Social workers Will do more work at a lower 
cost As such my SubmiSSIOn to the Govern-
ment IS that In every school, conege and 
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university. NatlOOallntegratlOn Associations 
should be established. People should be 
motivated under these aSSocIatIOns to work 
for National IntegratIon These people should 
work amongst youth and the publIC. The 
country will be Immensely benefIted from It. 

With these words, I conclude and hope 
that my submiSSIOn WIll be considered. 

SHRI RAMESHWAR PRASAD (Arrah) 
Mr. ChaIrman, Sir, even after such a long 
wart for my turn, I have not been gIVen tIme 
to speak. 

( InterruptIOns) 

As a mark of protest stage a walkout 
from the House. In accordance with the 
democratic traditions (InterruptIOns) 

[English] 

At thIS stage Shrt Rameshwar Prasao left 
the House 

SHRI A K ROY (Dhanbad) Mr. ChaIr-
man, SIr, througl, you, I request the Pnme 
Minister to allow some fifteen minutes time 
so that we can put all our views 

MR. CHAIRMAN We have alr:eady 
gIVen you suffiCient time Please take yom 
seat. now, the Pnme MInister 

THE PRIME M1NISTER (SHRI VISH-
WANATH PRATAP SINGH) Mr Deputy 
Speaker, Sir, 1 thank the han Members for 
the Important suggestIOns and the valuable 
contributIOns they have made I could not be 
present In the debate but I have kept track of 
what has been said here and any further 
detaIls whIch need explanatIon, MInister of 
State for Education, Prof. Menon could take 
up those pomts. But generaliy, I Will touch 
upon them to begm with 

The wealth of the natIOn, SIr, IS not only 
Its income, rts GOP or per capita Income. I 
th.nk more crUCIal, more vital and more critl-

cal are Its human resources. Finally that is 
the ultimate wealth that a nation possesses. 
The(efore, our commitment to education. to 
human resources is unshaken and there 
should be no doubt about that. This is a 
resource which we have take care of right 
from the childhood. So, our attentIOn has to 
be paid since the time a child is born. And ~ 
is from there that the fullest attention has to 
be paid, and effort has to be made, because 
once the child's mind is set in a certain 
fashio~ a nut or a bolt which goes in to a 
machine and is set wrongly ~ can be re-
heated and corrected-but once the mental 
make-up IS distorted, ~ IS very diffIcult later 
on to correct that; and I think that .s why we 
have to give attention to child. 

The National Front has emphasIzed thiS 
fact arso In Its manifesto, that to rejuvenate 
the society, special emphaSIS Will be laid on 
the moral and phySICal educatIOn of the 
young, along with their mtellectual evolutIOn. 

16.36 hrs. 

[MR DEPUTY SPEAKER In the Cha/~ 

And we have to recognize In thiS, the 
Important r01e which women can play, the 
Importance of girl ChIld, and of values of urity 
and mtegrlty of our cultural heritage, and tt)e 
Importance of mtellectual and moral devel-
opment Along With It, we should remember 
we cannot (]IVcr(",E! ourselves from the prin-
Ciples of SOCial Justice. And so, our spectrum 
IS very wide Otherwise, the soul and body 
of the natIOn Will Wither It Will be In Jeopardy; 
and emotional one-ness which IS the es-
sence of our cultural t,errtage I think, IS 
something whICh we have to preserve in any 
perceptIOn of development of human re-
sources. 

Coming to Education, educatIOn and 
people's development cannot be divorced 
from each other, whether it be irrigation, 
power, Industry or agriculture. finally it is 
human development. And that IS why we 
have beneficlary-oriented programmes, be 
Illor :ural employment, for Scheduled Castes-
Schedl.lled Tribes or for SOCial forestry. 



521 Oem. for Grants CHAITRA 29. 1912 {SAKA) Resource Development 522 
(Gen.), 1990-91 Mm of Human 

whatever It IS, so that those who are In the 
lower rung of soaal and economIC levels get 
the benefits directly, and I think In Education 
also, we will have to Incorporate thiS per-
spectIVe, and cannot separate development 
when we think of education In thiS regard 

If we see the dlspantles, I think there are 
three systems of educatIOn gOing on One IS 
'or the poor One IS for those who are a little 
better off, and the third IS for those who are 
affluent And each has got ItS own stream of 
educatIOn For the poorest. It IS the primary 
schools Many primary schools have got 
only signboards. and hardly any cover I 
have seen thiS You have seen It We have 
got elected from the people For that sec 
tlon, that IS the only educatIOn Then, for 
those who are a little better off, of course 
there are the Government schools and other 
schools they can go there they can sent 
their chlidren there And that IS their stream 
of educatIon And then, for those have no 
shortages their stream of schools IS dIffer-
ent 

And I thmk the power structure also 
flows the same way I give a very Simple test 
I Will take a little bit of time on thiS digreSSion 
I often teb my colleagues that you put these 
categories tne pucca house the tiled house 
and the thatched house and no house Then 
anybody who claims to be a leader, what 
ever the party maybe. you can Within brack 
ets Invariably, blindly, wnte, pucca house 
tor the follower, you can wnte tiled house, for 
the voter, you can write thatched house or no 
house for those who have no one to take 
care of thiS IS the flow of the power struc 
ture that we have I thmk rt IS necessary to 
remember thiS when we come to the debate 
In thiS context and I think no one, who is 
connected WIth power structure, IS away 
from a pucca road, because the road IS a 
symbol of connecting the capital and the 
market-the political power centre and the 
economIC power centre And.t IS on thiS 
complex that we have bUilt our structures 
Now 10 thIS structure, we come to debate 
merit mar.y a time There are the people, 
who till the land. who labour trom morning till 
evemng, because they are tdllng the land 

trom morntng ttlilate and are working beyond 
sun-set. we here have got the time to debate 
Issues Their children are unable to got to 
the school, because after a pOint, the par-
ents need the children for IlVehhood ThiS IS 

the ment of the economic and SOCial struc-
ture that we have 

And then when It comes to competitIOn, 
those people, by whose labour I merit has 
been bestowed on the better off sectIOn, they 
are asked to compete, and then the better off 
sections say, "Your child does nCJt have 
merit" True, but what IS the merrt of the 
whole system that condemns that child to 
that position? We cannot debate ment In 
Isolation While the merit of the whole sys-
tem which condemns a whole section of 
people to be deprived of educational faCIli-
ties WhiCh, In our present context, means 
deprivation of so many opportunities, Job 
opportunities, I think, we have to take all thiS 
mto consideratIOn In formulatIOn of our plans 
for development of human resource ThiS 
can not mean only degrees and certificates 
that we can get through various colleges and 
Universities That IS why Gandhl]1 said about 
education 

Saa Vldya ya Vlmuktaye" 

11 meant hberatlOn, not only hberatlOl'l 
from Ignorance or dead habits but also lib-
eration from oppreSSion, and of course, It IS 
an instinct of acqUIsition, possession and 
subhmatlon when we thmk 01 mankind. and 
In thiS broad context education should be 
liberating mentally, phYSically, emotionally 
where the flower of the human soul comes to 
rts full bloom And, therefore, I cannot think 
of educatIOn whICh does not have In .ts 
context employment. reductIOn of dlsparttles 
and national integration These have to be 
the elements of any policy that we may adopt 
on human resource development 

We have, therefore, deCided to review 
the New EducatIOn PolICY where such sec-
tions and such people see a ray of hope In 

the New Education Policy The Education 
Pohcy should not reinforce the present dls-
panties or be bUild them I think It IS easy to 
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say I know, It IS a very diffICult assignment 
But because a certain thing IS diffiCUlt, or 
because we may fall short of ach levlng It, we 
should not lack the GOurage to pursue our 
efforts In that direction And also you see, 
good quality educatIOn IS now denied to so 
many children Only those who can afford to 
get It there IS a rush for thiS, there IS corrup-
tIOn also for admiSSion and I know that every 
one of us every morning IS pestered qPlease 
get us admission In some good schools" 

You have to Increase the base of good 
quality education And those children who 
have been forced by economIC conditIOns to 
start working including even In hazardous 
occupations, to them we have to return their 
ch Ildhood That IS on e thing that once In a lif e 
time that one gets, npver gets It back again 
And that IS what a new generation expects 
thiS sort of environment we create for the 
younger generation 

In thiS effort to review the New Educa 
tlon Pohcy I we Will also Involve Members of 
the state Legislatures and of 'course the 
Members of Parliament. and I think that 
these goals and these perceptions shall be 
Incorporated In the renewed effort 

About pnmary educatIOn, the Education 
MinIstry has prepared, durrng the last three 
tour months, a comprehenSIve blueprtnt for 
unrversahsatlon of primary educatIOn by 
1995, with reduction of the drop-out rate 
from about 50 per cent as at present to less 
than 20 per cent 

About adult educatIOn, hon members 
have made points I know In m any areas 
there 15 reason for dlsatlsfactlon but some 
States have really done well Kerala, Karna-
taka, GUJarat Other States are also plCkmg 
up And II IStrue, If you edu~tethechdd, one 
day he will be educating others also So 
many times the debate arises as to where to 
put the resources and much of the crrllClsm 
comes, because I have also come from an 
area-we know there are certarn areas-
where much IS desired for Improvement so 

far as thiS scheme IS concerned. For thiS. we 
have to conceptually change the effort, from 
merely governmental effort to the effort of 
the socIety, and partICularly involVing the 
youtl1 In the sense of servICe and dedICatIOn 
Whl!e the Government has to share th,s 
responslblhty. I am not-Kalpa NathJlls gIV-
Ing a smile, perhaps thinking that I am trying 
to get out of It, It IS not like that-but without 
Involvement of the people, we cannot achieve 
our objectIVes and there Will be lacunae 
always In purely bureaucratIC governmental 
efforts In Kerala, some very good work I 
have been able to witness I thmk, that could 
be the pattern all over Now one of the 
btgges1 problems of the educated youth-
one youth Member of Parhament has Just 
now stated-is about employment ThiS IS 
one of the bIggest problems, and I think, 
politIcally the most exploSIve matenal We 
must attend to It We are thinking of brrngmg 
RIght to Work as one of the rights In the 
ConstitutIOn But at the same time we have 
to see what It means There are people In the 
society who have no other fight but work For 
thousands of years, th~y have been con-
demned given only one right and that IS, 
work And even then, they do not get work 
Those sections who have been condemned 
to work do not get work Then, there are 
people who have all the rights Without work 
You have to take all the three You cannot 
take one sectIOn only I am telhng the prac-
tical problems of It There IS no easy way out 
of It There are people who have no fight 
except work, there are people who have all 
the rights without work We have to harmo-
ntse thiS SOCial conflict Here comes the 
Issue of SOCial values I think, we cannot 
achieve It unless the dignity of labour IS 
establIshed as a conscIous effort of human 
resource development In th,s respect It IS 
not only Government but, I think, all the 
parties. pohtlCal forces, SOCial forces, volun-
taryforces have to contnbuteto It Today we 
have a society In whICh whoever IS distant 
from work receives htghest respect whoever 
IS nearer to work get less respect From 
Class IX, and generally from Class Xl, we 
should Introduce dlversdlcatlOn to gIVe self-
employment onentatlOn to all educatIOnal 
programmes So, we have to re-onent our 
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educational programmes to the problem of 
employment It cannot be done ovemlght 
But over a penod of time, we should malce 
this effort Vocational courses have to be 
Introduced In greater measure We stili have 
Its Impact on the tertiary sector of productIOn 
In Industry and agriculture which will go to 
keep the development of the country But at 
the same time we cannot undermine higher 
education hlghertechmcal education Here 
the corrective has to be applied because thiS 
IS where there IS greater dlsparrty, where the 
deprived sections do not get the Deneflt of 
higher technrcal education We have to 
redeSign things so as to see they get the 
benefits of higher techmcal education N.1W 
technology IS not merely a string of institu-
tions Technology IS engramed In educated 
people, In techntcal man-power, who can 
understand technology, put It to use and are 
alive to technology and Its Implications tech 
nologles change Many a time the Issue of 
technology Imports IS raised and we have to 
getoutofthls Technology should not be like 
a stamp which you a stick on yoursen wrth 
paste Technology once taken should be 
like skin grafted on you and you are able to 
grow It yourself And for thiS you need a 
whole technological environment And here 
comes the role of your education, of your 
human resource development So, there IS 
absorption-and not only absorption. but 
creative spnrlgs fountains that flow from 
wrthln the country And that IS the environ 
ment that we have to build 

About culture, our country has one of 
the oldest cultures In the world I think to say 
that we are proud of our culture might be 
against our own culture But culture then IS 
certarnly the expressIon of our soul Culture 
IS the expression of the Innermost not only 
indIVidually but also collectively It affects 
our JOYs and sorrows How we react to our 
JOYs and sorrows. how we relate to each 
other, IS all Involved In cuHure And our folk 
artists while working. have created our cul-
ture I think, when we think of culture, once 
we separate It from the sprIng-wells from 
where It romes and make It a packagedthmg 
then that cu"ure, Its roots win dry. Culture 
hves among the people And this is what we 

want to strengthen We may have our own 
festivals, spendIng a lot of money But the 
people, who are hVlng In the forests, In the 
hem lets, when they come out with JOy and 
dance. I think that would be the best expres-
sion of our culture and that IS where It has 
been preserved Kingdoms have changed 
In India KIngs have changed They have 
come and gone But the creative splnt of the 
people of India has persisted In sprte of 
changes of power So, let us not bind culture 
to the power structure and say that thiS alone 
Will be culture That WIll be the death knell of 
culture Government Should act as a cata-
lyst of promotIOn And creativity does not 
know any norms Once 'he try to standardise 
creativity, Ithlnk, we kIll It At the same time, 
the sort of culture that we present, packaged 
entertainment, what does It mean? Some 
-perform, others enJoy and the gate-keeper 
does not know what IS gomg on He IS not 
supposed to see He IS Just there to control 
people coming In and gOing out It IS not 
correct I remember, even In my childhood, 
the whole Village participated without dls-
tmctlon Nobody was a gate-keeper saying 
that the cultural show was gOing on Inside 
and he was the gate-keeper The poorest 
shared I think, we all have had that experr-
ence That IS what we want to strengthen 
And here we have to take care of vanous 
vanet,es of expressIons that we have, the 
richness of It, In various remote areas-north, 
south, east and west It cannot be standard-
Ised here In Deihl Into one So, our effort Will 
be one of genuIne self-expression and crea-
tIVity whIch IS partlC'.patlve and authentiC 

As regards youth, we have to give them 
goals, apart from only Jobs That IS the 
problem whICh has to be addressed But we 
cannot make a whole generation to look at 
Jobs as a goal Now, a whole generatIOn's 
final goal has become only livelihood It IS a 
sad state of reality But human eXistence IS 
much more beyond thiS And how can we 
make the youth force as 1he vanguard of 
change? How can we Imbue In them With 
those Ideals that Will give us abetter society? 
J think, for th,s we need not go on gIVing 
lectures to the youth J think more than the 
text books, the youth reads the teacher and 
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us He reads us, scrutInises us very care-
fully And when the teacher teaches he 
should not think that he IS not being studies 
More than the book, he IS being studied by 
the student. and more than the teacher, the 
student IS studymg us, who are In positions 
of responslblhty And what education do we 
gIVe by our conduct to them? He cannot put 
us aside and say "you become good" And 
here, the older generation has to look wlthm 
Itself and ask as to what sort of education It 
IS Imparting by Its conduct That IS the most 
powerful education that Will help Once 
again. the challenge has come before the 
new generatIon and that IS of our cultural and 
emotional unity Each generatton has Its 
own challenge and It IS recogntsed by that 
challenge There was a challenge of free 
dom and that generation accepted that 
challenge And because freedom became 
the Ine and death of that gener3tlO'l In our 
parts a freedom fighter was recogntsed by 
one word, 'Sura]1 ~ 'SuraJ( means ireedom 
fighter He was recogmsed Dy one word Do 
we have one word by whlcr we are charac 
tensed today? Maybe from Surall we may 
have become slfanshl but that IS a different 
thing But fortunately I think the new chal 
lenge that has come before the young gen-
eratIOn IS of our emotional Unity and integrity 
After centuries, there has been a crystalltsa 
tlon of vanous conflicts In socJety and faith 
Harmony, tolerance IS the hallmark we are 
recognised by ard If that IS threatened I 
think something very v~luable IS threatened 
and we have to Tlse up to the occaslor ~nd 
preserve the country We have had some 
interaction with youth leaders They have 
come up with very valuable suggestions 
and I Intend to have Interaction with the State 
Governments, umversltles and voluntary 
organisations so that we come with a profIle 
of youth policy Because of the Assembly 
elections, that Interaction got Interrupted 
But we WIll agal'1 pick up the threads and Will 
come up with the profile of a vouth polICY <;0 

Ihat rt beco!T'es the gUIdeline for thE' Go jpm 
ment 

The NatIonal SerVIce SChPrT'f >/JII, br 

future strengthened which alms at eradica-
tIon or Illiteracy and enriching the environ-
ment A POint has been made about tribal 
populatIon I do not think we can forget them 
and the weaker sections The POint was 
made that much has not been done A sum 
of As 100 lakhs has been provided thiS year 
But certainly you can have a good reason to 
add that much more IS needed Our effort Will 
be to Involve the voluntary agencies As for 
sports, I think It IS sornethmg to which we 
must give the fullest attention At least there 
IS some equity In sports In sports the 
awards are not gIven by the bank balances 
or the assets that one has shown In hiS tax 
return let that sense of equity prevail In the 
rest of the society where a human being IS 
assessed by hiS merit Let the values of the 
sports fields become the values of our SOCI 
ety But at the Internattonal level, as Mem-
bers have expressed, there IS a lot to be 
deSired But we should not lose heart There 
have been some good results But certainly 
much more effort IS reqUired because that 
has to become the hall-mark of our achieve 
ment In sports But at the same time, rural 
sports indigenous sports must be empha-
Sised I thmk therein hes our Identity also and 
If some sport which IS plaved outSide has 
become the hall mark of international stan-
dards may be one day some of our games 
can become the hall mark, too I am happy 
that preparations for partiCipation In ASian 
Games In Bel)lng, 10 September 1990, are 
actIvely on and we Will take the fullest care 
and let us effectively partiCipate In them In 
sports we have to catch the talent young 
and at the same time spread out our base to 
the rural Side and Involve the youth so that 
we have much greater base from which we 
can draw 

About women, In spite of not bemg well, 
Shnmatl Geetha Mukherjee IS here I know 
shewas notwellthe other day Now. she has 
come all the way and she has mentioned 
about Anganvadl and I know what has to be 
done about thiS And certainly I Will attend to 
t expeditIously I have already sent a note to 
put the matter before me We are not only 
consldenng but the Cabinet has decided to 
come up \o\Iltl; a Women's CommISSIon With 
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statutory powers and we will come forth with 
the necessary legislation. We will also get 
your suggestions, and then we will decide. 
And in this, with women, is child develop-
rnent and we have to give a new dignity and 
confidence and a sense of independence to 
women. Ithink much of the thing is economic 
also, economic dependence, though not 
wholly everything is in economic measure. 
This aspect, I think, is linked with our effort to 
give them some degr&e of confidence and 
inspira1ion. When we address ourselves to 
the child and also the girl-child, in this we 
anticipate the status vf women. This hac; 
been the "Year of the Girld-Child". I think 
here are the social values by which the 
women or their role is not only defined but 
many times also denigrated. So, in regard to 
the human resources what I see is involve-
ment beyond the sphere of the Government 
and involvement beyond the sphe~e of the 
budget. At least one good thing is there. It 
is not limited by the Government budget. It 
is limited by our perception as a whole nation 
to the problem and our response to it. I am 
hopeful that as we become more conscious 
of it, the social effort will increase in all this. 

In the end, may I ;ay, the development 
of hum~n resources is not only the develop-
ment of physical or economic resources, but 
of total human beings and of social and 
human values. 

SHRI MULLAPPALL Y RAMACHAN-
DRAN (Cannanore) : A very important point 
is not touched. It is about the language 
policy of this Government. I want to know 
whether this Government will follow the lan-
guage policy enunciated by Panditji- the 
three language formula. 

SHRI VISHWANATH PRATAP SINGH: 
It is well-known that so far as economic 
development is concerned, and statistics 
are concerned there have been no better 
statistics than Ravan's Lanka. In Ravan's 
Capital every house was of gold. Yet, in spite 
of lanka being of gold, Ram was without a 
House and he was worshipped And that ;s 
what human values mean. 

(Interruptions) 

PROF. P.J. KURIEN (Mavelikara) : He 
h~s twisted the whole question. He should 
spell out at leas the language policy of this 
Government. 

(Interruptions) 

MR. DEPUTY-SPEAKER: You will 
please take your seats first. Prof. Kurien. 

( Interruptions) 

SHRI MULLAPALl Y RAMACHAN-
DRAN: We are not concerned with Ravana. 

( Interruptions) 

MR. DEPUTY-SPEAKER: You see, the 
Demands have been discussed for a pretty 
long time and the State Minister as well as 
the Prime Minister has replied to this. And I 
think that if we go on asking questions also, 
it will prolong very much. 

(Interruptions) 

MR. DEPUTY-SPEAKER: Mr. 
Kumaramangalam, when I am standing here, 
please take your seats. 

SHRI MULlAPAlL Y RAMACHAN-
DRAN: This is a very serious matter. (Inter-
ruptions). 

MR. DEPUTY-SPEAKER: I can allow 
one or two questions to be put and nothing 
more than that -one from here and one 
from there. The Minister of state may reply. 
Now, Mr. Shankaranandji. 

SHRI B. SHANKARANAND (Chikkodi): 
Sir, Co very relevant question was asked from 
this side. The House is entitled to know the 
language policy of the new Government and 
if the Prime Minister is not able to say 
that. .. (Interruptions). 

SHRI MUllAPALL Y RAMACHAN-
DRAN: Why not? Why the silence? (Inter-
ruptions). 
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SHRI VISHWANA TH PRATAP SINGH: 
We stand by the three-language formula, 
there is nothing new about it. (Interruptions). 
Why are you agitated? (Interruptions). 

SHRIA. CHARLES (Trivandrum) : What 
is happening? Look at Madhya Pradesh. 
( Inte"uptions). 

MR. DEPUTY-SPEAKER: Please take 
your seats. Mr. Malhotra. 

( Interruptions). 

MR. DEPUTY-SPEAKER: Mr. Rama-
chandran, you will adress your question to 
the Chair. 

(Interruptions) . 

MR. DEPUTY-SPEAKER: Take your 
seats, please. Well, I would request the 
Members from this side also to aliow the 
Chair to control the House and regulate the 
proceedings. It is not necessary for you also 
to do it, I will do it for you. 

[ Trans/ation] 

SHRI VIJAV KUMAR MALHOTRA 
(Delhi Sadar): We were expecting a state-
ment from the Government on a number of 
issues such as the demands of the school 
and college t~achers, Chanopadhyay Com-
mission, Indian languagesandthetextbooks 
with the announcement of a clear cut policv 
with regard to Sanskrit. However, the an-
nouncement of the Government that they 
are go.ing to set up a Comm ission for women, 
is weloome. But they have not come out.with 
a statement on the rest of the issues. Just 
now the Minister of State is going to speak 
and it would be better if they makes a policy 
statement on all these things. 

[English] 

THE MINISTER OF STATE IN THE 
MINISffiV OF SCIENCE AND TECHNOl-
OGY AND MINISTER OF STATE IN THE 
DEPARTMENT OF EDUCATION IN THE 
MINISTRY OF HUMAN RESOURCE DE-
VELOPMENT (PROF. M.G. K. MENON): 

Sir, as the Prime Minister has already em-
phasized, we have the Three Language 
Policy and this what governs our educational 
system today. In the debate, several hon. 
Members have raised the question of San- • 
skrit and this was with a particular reforence 
to a change that has taken place through an 
instruction issued by the Central Board of 
Secondary Education. This really came about 
as a result of the discussions that have taken 
place in the Central Advisory Board on 
Education and the question was how would 
Sanskrit fit into the Three Language For-
muia. It essentially meant that in the Hindi ' 
speaking States, one would have English, 
Hindi and the langllage from one of the other 
parts of the country. preferably from the 
South. In the non-Hindi speaking States, the 
Formula would essentially mean English, 
Hindi and the local language. The question 
was how would Sanskrit fitin and it has, then, 
been decided after the meeting of the CABE, 
that it would be desirable in th Hindi speaking 
State5to essentially have English, Hindi and 
one' of the other Indian languages. There-
fore, sanskrit was included as part of the 
Hindi curriculum with a 20 per cent alloca-
tion. 

[ Translation] 

SHRI VIJA Y KUMAR MALHOTRA 
(Delhi Sadar) : And that was something 
wrong. 

[Eng/ish1 

PROF. M.G.K. MENON: Please allow 
me to complete. This was brought before the -f 
Supreme Court and in fact, there is a Stay 
Order on the subject; the status quo anti has 
been restored and that is where the matter 
stands today. Indeed, Sanskrit, because of 
the Stay Order, has got back to the position 
where it can be one of the three languages or 
be taken up as a separate subject in its own 
right. But this has, now, to be pursued and 
alii would like to tell the Members'is that one 
recognises the need to promote and support ... 
all Indian languatges and teaching of Indian "; 
languages. The development of teaching 
materials in them is an area to which the 
highest importance is being given. But apart 
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from that. with specific reference to Sanskrit, 
one is aware of the debt that we owe to 
Sanskrit and the contribution Sanskrit can 
make educationally and culturally. H is the 
very basis of a very large number of Indian 
languages In different degrees and there are 
large numbers of programmes which relate 
to the promotion and development of San-
skrit. As I pointed out yesterday. in as many 
as 65 Universities departments eXist and it IS 

taught as a major subject of study. There are 
a variety of other programmes which I will not 
go into, but certainly the points made by the 
han. Members in the debate Will be taken 
note of in pursUing the matter further. 

MR. DEPUTY -SPEAKER: I shall now 
put all the cut motions moved to the De· 
mands for Grants relating to the Minrstry at 
Human Resource Development to vote to-
gether, unless any han. Member deSires that 
any of his cut motions may be put separately. 

Cut MotIons Nos 37 to 81,99. 100. 107 
and 108 were put and negatIved 

MR. DEPUTY-SPEAKER I shall now 
put the Demands for Grants relating to the 
Ministry of Human Resource Development 
to vote. 

The question is: 

"That the respective sums not exceed-
Ing the amounts on Revenue Account 
and Capital Account shown in the fourth 
column of the Order paper be granted 
to the President, out of the Consoli-
dated Fund of India to complete the 
sums necessary to defray the charges 
that Will come In course of payment 
dUring the year ending 31st day of 
March. 1991, In respect of the heads of 
Demands entered in the second col-
umn thereof aqalnst Demand Nos. 47 
to 50 relating to the Ministry of Human 
Resource Development.~ 

The motIon was adopted 



535 Oem. for Grants APRIL 19. 1990 
(Gen.), 1990-91 Min. of Human 

-()) 

6 
()) 
()) -

t-
Z w 
:E zOo 

C(O 
:Eu1 
j> 
:I:w 
u..O 
Ow 
>0 
a:: a:: t-j 
Cl)O 
~f3 
:Ea:: 

o o o 
o o 
It) 
"-

o o o o o 
o 
t1) 
00 
N 

o o o o o 
IJ) 
N 

o o o 
o 
~ 
m 
('j 

~ 
N 
~ 

c 
.Q 
(ij 
o 
::::> 
-0 
W 
'0 
C 
CD 
E 
t:: as 
0. 
CD o 

o o o 
o 
0_ 

t::._ 

o 
° o o 
0_ 
...... 
00 
00 
"-

o o o. 
o 
0_ 
"-IJ) 

o o 
0_ 
o 
0_ 
,...._ 
N_ 
<D 
N 

Resource Development 536 

o o 
~ 
o o 
c) 
~ 
to 

o o o o o 

"-,...: 
00 

o o o o 
o 
o 
o 
L!) 

o 
o 
~ 
o o 
0-m 
co 
C\I 

o o 
~ 
o 
~ 
It) 
"-

o o 
~ o 
~ 
"-
": 
C') 
"-N 

o o 
0_ 
o 
~ 
to 
N 

o 
o o 
o 
o 
N 
00 
N m 

-0 
C 
n:I 
C 
CD 

E c 
~ CD E '0 0. 

c~ 
CD > 
~~ 
01-0 
0.= 
CD .s= 
00 

ci 
It) 



537 Oem. for Grants 
(Gen.). 1990-91 Min. 

CHAITRA 29.1912 (SAKA) of Home Affairs 538 

DEMANDS OF GRANTS (GENERAL), 
1990-91 

Ministry of Home Affairs 

[English) 

MR. DEPUTY-SPEAKER: The House 
will now take up discussion and voting on 
Demand Nos. 42 to 46 and 90 to ~5 relating 
to the Ministry of Home Affairs for which 10 
hours have been allotted. 

Hon. Members present in the House 
whose cut motions to the Demands forGrants 
have been circulated may. If they desire to 
move their cut motions, send slips to the 
Table within 15 minutes indicating the serial 
numbers ofth~cutmotionsthey would liketo 
move These cut motions only will be treated 
as moved. 

A list showing the serral numbers of cut 

motions treated as moved will be put up on 
the Not ice Board shortly. in case any member 
finds any discrepancy in the list, he may 
kindly bring it tothe notice of the Officer atthe 
Table without delay. 

Motion moved 

"That the respective sums not exceed-
Ing the amount on Revenue Account 
and Capital Accou nt shown in the fourth 
column of the Order paper. be granted 
to the President, out of the Consoli-
dated Fund of India to complete the 
sums necessary to defray the charges 
that will come in course of payment 
during the year ending the 31 st day of 
March, 1991 in respect of the heads of 
Demands entered in the second col-
umn thereof against Demand Nos. 42 
to 46 and 90 to 95, relating to the 
Ministry of Home Affairs." 
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MR DEPUTY-SPEAKER Mr Sontosh 
Mohan Dev to Initiate the debate 

SHRI SONTOSH MOHAN DEV (T npura 
West) Sir I stand to discuss on the Annual 
Report of the Ministry of Home Affairs and 
the Demands for Grants 

I speak with a heavy heart and also 
more m sorrow than In anguish about the 
present situation The whole country today 
IS affected by terronst activities at certain 
POints There are also communal distur-
bances In certain parts There are klllmgs of 
Hanjans and atrocities on women This IS 
becom Ing a daily diet for us In every newspa-
per This IS happening 

The National Front Government has 
given the responsIbilIty of the Ministry of 
Home Affairs to a gentleman who belongs to 
a religiOUS mmonty the rnan for which they 
feel proud-as lingUistiC and relIgIOUS minor-
Ity, I also feel happy But you are that 
Minister who has been lucky to know what 
could be the sort of mind of a father or a 
mother when hiS or her daughter or son IS 
kidnapped You have yourself felt that ag-
ony for 4 to 5 days You have felt the 
pleasure when your daughter came nack to 
your house T Jday In thiS country many 
parents have lost their chIldren The Vlce-
Chancellor of the University at Kashmir and 
the General Manager of HMT Factory were 
kidnapped and their dead bodies were sent 
back When the bodies were sent back, the 
reaction of their children and famIlies you 
have seen as reported In the national Press 
You have seen the reaction the people 
agamst the Ministers when they went there 
I do not support It, but' request you to take 
note of the feelings of those people who 
reacted against Mr Ant Mohammad Khan, 
Mr AlIt Singh and Mr George Fernandes 
when they went to Chandlgarh and Deihl J 
do not share such attItude agarnst any Central 
Mlnrster But It gIves a reflectIon as to how 
the family feels when It loses It kith and kin 

Today Kashmir IS In volcano Punjab IS 
In a mess Assam IS worse than these two 
States It IS not only that In GUlarat, BIhar, 

Madhya Pradesh, Uttar Pradesh and In 
other parts of the country, we have seen 
communal riots You have given a drtferent 
interpretation thiS House In the last 3112 
months of your Government, you always 
have taken a sta,ld that you have inherited 
all these troubles Partially, you are fight 
What was the SItuation at that pomt of time 
when you took over as Home MinIster and 
what IS the Situation now? The nation knows, 
the national press knows, the national politi-
cal parties know There was a time whe n thiS 
Government came Into power We have 
changed The present Prime MinIster who 
was the leader of Jana Morcha refused to 
attend a meeting In mathura With a BJP flag 
dUring the Lok Sabha elections campaign 
He gave a message to the people of th,s 
country' I do not share the views of the BJP " 
We have seen, In the Assembly election, you 
have come to agreement With BJP In certain 
States like GUJarat, Madhya Pradesh, Bihar 
and Himachal Pradesh But again, at the 
same time, your Government, your National 
Front Party, refused to come to a settlement 
With BJP In Maharashtra There your view 
and your party's view was, since BJP was 
aligned With Sh,v Sena, they are untouch-
ables You have got the support of the CPM 
and the CPI Before the election, we have 
heard their leaders Mr Namboodmpad, hiS 
vIews about the BJP, hiS vIews about the 
alliance of the National Front With BJP Now 
Mr Namboodmpad IS not heard You hear 
Shn Somnath ChatterJJee here and Shn L K 
Advanl and others there IS You are In some 
problem ( Interruptions) In the National 
Front also, we hear But I must congratulate 
Mr Jyotl Bosu Recently In a meeting In 
Calcutta, he has spoken hiS mmd He has 
saId hiS news about BJP ThIS IS known all 
over the country I do not want to repeat But 
I would like to say that the bulk of the Janata 
party who believe In Hindu Rashtra, are 
supporting your Government, not only sup-
portmg, I think, the credit goes for thiS Gov-
ernment's eXistence of 31/2 months and"f It 
lasts, It lasts for f,ve years, not to the credit of ' 
Shn V,shwanath Pratap Singh but for the 
CPM and BJP because they are totally 
supportmg We are also mentally prepared 
to sit In thiS House and gIVe you constructive 
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support. But, Mr. Home Minister, you went 
to Patna where there IS no immediate com-
munal trouble by taking about 30 to 40 per-
sons. You do not go to Kashmir to see the 
situation. What happened to Kashm Irtoday? 
Kashmir is totally in the hands of terrorists. I 
do admit that for the last six to seven days, 
you have started some action 10 Kashmir. 
This IS welcome. You have declared some 
of the organtsatlons as unlawful organisa-
tions. Most welcome. The Governor has 
stopped publication of all regional newspa-
pers there and he came with a statement that 
"I shall publish a paper from the Government 
to ventllatp. the feelings of the people. ~ This 
IS a new role taken by Shn Jagmohan. 13th 
December, 19891s a fateful day tor Kashmir. 
Some terrorists were released As a father 
of four daughters, I share your feeling and I 
do not go on the cntlclsm that they were 
released. But from that day, a message has 
gonetotheterrorlsts In Kashmlrthat It IS their 
writ that runs there, not the Writ of Shn 
Jagmohan In Kashmir today, tt"le terrorists 
who have been trained in Pakistan, which 
you yourself, have admitted. the Prime Min-
Ister has admitted, that they have taken the 
law Into their own hands. You have started 
combing operations there. We welcome It. 
But we hear In the Press, we hear trom the 
Members of Parliament ot that area and also 
we hear from the Members of Parliament 
from the other parties about the Situation 
there. We have seen today a news Item that 
the Committee which was formed and In that 
Committee all Members have criticised Mr 
Jagmohan. I agree that mere administrative 
action alone will not solve the problem. I had 
the opportunity of working In the Home 
Ministry. But at the same time. If a Situation 
IS created like thiS it becomes very d Iff Icult for 
the people. Every Citizen of Jammu & Ka-
shmir State feels that he IS an Indian citizen. 
But the people of Kashmir are sublected to 
repression. They are depressed. It the 
Situation continues, it will be very difficult for 
anyone who wants to see that the people of 
Kashmir feel that they are part and parcel of 
Indian Union. About a few thousands of 
Kashmir! Pandits who are predominantly 
Hindus have come to Deihl and other places. 
Why they could not live there? What action 

has the Government taken to take them back 
to Kashmir? It is not only that. 

Sir, the Government has banned all 8 
organisations. In the last few days how 
many of these ben ned organisations' office 
bearers have been arrested? The hon. Min-
ister should tell us in his reply to the debate 
In thiS House. Kindly tell us how many offices 
of these organisations have been raided. 
What Information hasthe hon. Minlstergot in 
thiS regard? The hon. Minister must share 
the details with us. Further, the Prime Minis-
ter of Pakistan, the Foreign Minister of Paki-
stan are openly telling something against 
Government of India, against the people of 
India. The han. Mmister says that the 
Government has taken a tough stand and 
they have been able to bring all the other 
countries In qur favour. In the course of his 
reply to the diSCUSSion the hon. Prime Minis-
ter has said: "Ms Benazir Bhutto has said 
that she Will fight for thousand years. She will 
not be able to last 1000 days." It is welcome. 
But It cannot be solved by mere speeches of 
the Prime Minister or the Home Minister or 
the Foreign Minister. Today in this House we 
have heard what Mr. Amanullah Khan is 
dOing In America. He has been given a visa 
for five years; visa for five years by the UnIted 
States of America. Still we hear the Foreign 
Minister, the Prime Minister, the Members of 
the Janata Dal Party like Mr. Kundu and 
others referring to the United States of 
America as a friendly country. Mr. Amanul-
Iqh Khan has made a platform In America to 
make anti-India propaganda. It is high time 
Government of India must take some posi-
tive steps so that Mr. Amanullah Khc 1 can 
be brought back to India and he can be put 
to tnal accordmg to our law because he must 
know that India, one of the biggest democra-
ties of the world cannot tolerate this sort of a 
propaganda against her. On issues against 
PakIstan, the whole nation is behind you. All 
political parties are with you. But a1 the same 
time we must not give a feeling to those 
people In Kashmir who are carrying on these 
activities like killing the innocent people, 
killing Air Force personnel, killing the BSF 
people the Intelligence people and the civil· 
lans that they can go on doing such activities 
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In that manner Some posrtlve steps must be 
taken. Whatever action has been started 
that should be strengthened further If It IS 
strengthened, I am sure, the Indian Police, 
the Paramilitary forces, and the Army are In 

a poSitIOn to safeguard the country and they 
Will make Kashmir strong as we 
want (InterruptIOns) 

Sir, we have seen our han Prime 
MInister, after he took over the charge as 
Prime MInister, vIsited Punjab He vIsited 
Punjab on 7th December The hon Home 
Minister himself has said In the House that 
he has accompanied the Pnme Mlnlsterwhen 
he ViSited there and he saw the reflection In 

the face of the people of Punjab They 
welcomed him It IS very good Not only that 
Subsequently, there was an all party meet-
Ing held In Amntsar And In thiS House, we all 
cooperated With you You have repealed the 
59th Amendment B"I Atter a few days, you 
came With another Amendment Why? It 
was because the Situation Punjab did not 
come to a position to hold election It was In 
such a position that It was not pOSSible to 
hold election there We again supported you 
on another Amendment Now the Prime 
Minister has given and assurance on the 
demand of Shn IndraJlt Gupta and others 
that there Will be elections held Within SIX 
months Very good But what happened In 
Abhor? What happened In Batala? You 
have Visited those places You have seen It 
Now Immediately, after Shn Mann was 
elected, the Prime Mlnlsterthe Deputy Prime 
Minister and the Home Minister had several 
diSCUSSions With him But what IS Mr Mann 
saymg today? Today he has demanded 
plebiSCite In Punjab Not only that He has 
deCided that rt plebiscite IS not allowed, he 
Will go to UNO to demand thiS One of your 
very Important and Members, who does not 
belong to thiS House-I do not want to name 
hlm-hlmse~ has now said In a letter to Mr 
Mann that the stand which he has taken, that 
could not be supported A few days back he 
himself said that Mr Mann was the only hope 
of PUiljab I have vIsited the Village areas of 
Punjab We the seven Members of Parha-

ment went round there. We went round the 
Village areas. We went to Gurdwarss. We 
met a cross sections of the people. We met 
the political leaders. We met the press. 
Everyone IS saying that extortion of money IS 
gOing on In Punjab. In Punjab, extremists 
have taken an upper hand over the admini-
stration Why? h IS because the police is 
very much afraid of Mr. Mann. He has 
threatened: 'When I come back to power, I 
Will teach you a good lesson" Why has he 
said so? It IS because, he has developed a 
rapport With the Prime MInister, with the 
Home Mlntster and with Deputy Prtme Min-
Ister of the country Now I would like to know 
how many people had been killed In Punjab? 
In an answer to a questIOn posed by Shrr 
Kamal Chaudhry In thiS House the other day, 
you had said that 340 people had been killed 
In the last three months In Punjab It Includes 
terrorrsts, It Includes clvlhans; It Includes 
para-military forces Now these 300 people 
have been killed In Punjab You said that the 
Pnme MInister's VISit had created cordial 
Situation That IS contradictory to each other 
In the National Integration CounCil meeting, 
we have heard because we had not the 
opportunity to go there, that Mr Barnala has 
said that Rajlv-Iongowal Accord Will stili be a 
ground to solve the Punjab problem We 
would like to know, what IS yoU! reactIOn to 
that because Akah Dal IS one of the largest 
parties In Punjab? They might have lost the 
last Lok Sabha elections But, I beheve that 
they have got support from some huge sec-
tions of the people We would like to know, 
WIth what plan of actIon are you thinking to 
solve thiS problem of Punjab? Is It Just 
because you are haVing Assembly election 
and the Government IS being elected there? 
We would like to, as a Congress Party, give 
you a warning today, through you, Sir, tothls 
august House that If Mr Mann comes to 
power, the first day In the Assembly he Will 
declare Khahstan and he Will declare seces-
sion from India Be very careful It IS not the 
commitment of the Prime MInister Commit-
ments of election may be made out of emo-
tIOn But you must be veri careful to see that 
you do not lead us to a situation that Govern-
ment elected there by the people goes for 
secessIOn from India, a Government bemg 
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elected there goes to support the Anandpul 
Sahib Resolution. It should not be the posi-
tion. I urge upon you, six months are there 
with you, W yet another six months are needed, 
it can be considered by tis House; but don't 
rush to a decision and make it a prestige 
issue to have the elections and get a Gov-
ernment elected which willlea~ to secession 
of this country. That will be the beginning of 
session of Kashmir, and of Assam also. 

Mr. Home Minister, the other day you 
replied in this House to a 193 discussion on 
the Assam situation. What happened in 
Assam? You know better than me because 
you have visited twice Assam in the mean 
time. You have, instead of condemning the 
ULFA, said that they are doing some social 
work. You go through your speech. I have 
gone through it again before coming here. 
You have said that they are doing some 
good social work. For that the people have 
elected the AGP which is your partner. It is 
not the duty of the ULFA to construct roads, 
it is not the duty of the ULFA to reconstruct 
schools, it is not duty of the ULFA to collect 
arms-1500 or 2000 of them-from the 
licenced arm citizens. And the Chief Minister 
and the Home Minister came and had dis· 
cussions with you. Till today not asinglegun 
which had been taken from the licence hold-
ers had been returned. Not a single person 
whose relatives have been killed has come 
to know that the culprits have been appre· 
handed. 

Today in the morning fifty businessmen 
from Guwahati came and met me. They said 
that it is becoming impossible for them to live 
in Assam because the terrorism in Assam is 
a State run terrorism. I take full responsibilrty 
to tell in this house that the Assam Chief 
Minister and the Assam Home Minister are 
involved in these terrorist activities. I chal-
lenge you on this. Your intelligence Depart-
ment isthere. I worked inthe Home Ministry. 
I know what reports used to come. Now they 
have become a partner in National Front. 
Why don't you take action? 

I told you that we do not want Presi-
dent's rule there; I am against it. In Kashmir 

you have removed the elected Government 
and the' Governor has given Azadi. That was 
a wrong act done by Governor. Farooq 
Abdullah has got his plus and minus points. 
But an elected Government would have been 
a. better instrument for you to implement 
what you are implementing there today, 
minus the President's rule. That would have 
been better. So I am telling openly in this 
House that I am against President's rule in 
Assam. 

But I would like to see that under your 
leadership and under the guidance of the 
Prime Minister these boys who are acting 
with the help of the Chief Minister and the 
Home Minister are fully stopped. 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SAYEED): 
When you said that the Chief Minister and 
the Home Minister are in league with them, 
how did you deal with this situation? 

SHRI SONTOSH MOHAN DEV: I have 
given you the facts and figures. Do you want 
to know? In the last Rajya Sabha elections, 
one boy who was a killer was canvassing for 
the candidate of the AGP who is a Minister in 
this Cabinet. It came out in the Assam 
newspapers. Do you mean to say you have 
no Intelligence Department? Do you mean 
to say that it is not known to the people that 
~ ULFA is asking for ten lakhs, he can be 
brought down to two lakh if he goes to the 
Home Minister? You ask the tea industry 
people in Calcutta. They will give you the 
information on one condition that they must 
be given the safeguard that they will not be 
killed. 

Do you know Mr. Home Minister? I did not 
want totell you, but because you are asking, 
I will say that after I spoke in this House, I got 
telephone calls trom Guwahati threatening 
me. But I do not go with a begging bow!; I am 
not a coward, I will face it myseH. Do you 
know Mr. Home Minister that eight of my 
relatives, after my speech here, have been 
threatened to be killed and on of my relatives 
was killed the other day? I went to you and 
told you that my cousin's son in T ezpur was 
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killed in his Press. One evemng some people 
came and when the whole T ezpur was put to 
darkness, they killed him. But nobody has 
been arrested. What was his 1au~? When I 
was In Arunachal, he came and met me for 
two days. When I was coming after the 
Arunachal elections, I went to hiS house and 
took lunch. ThiS IS the fate of the Congress 
workers there. 

You were also In the Congress. I do not 
want to say It In the politIcal term. But the 
Assam situation IS really bad I am not 
agaInst Prafulla Kumar Mahanta or Bhngu 
Kumar Phukan They have become prison-
ers of ULFA I told you about thiS other day. 
Assam's Sahltya Sabha IS one of the literary 
organisations of Assam. In that organisa-
tIon, the ULFA's pIcture and posters were 
there. The ChIef Minister and others have 
addressed that. Nobody was told to take out 
the symbols of ULFA and Posters. How IS 
that? In that meeting, they passed a resolu-
tion by saying that one of the ULFAmen, who 
was killed by the people In Nalbarr, IS a 
martyr. ThIS IS happenrng In Assam. I am not 
here to settle accounts with Prafulla Kumar 
Mahanta or Bhrtgu Kumar Phukan. I am a 
representatIve of the people. It IS my duty to 
draw your attention. You can listen to me or 
you cannot listen to me, out the onus IS 
yours. But, what has happened In Punjab 
and what is happening In Kashmir, WI" hap-
pen in Assam again. You remember what 
happened In KashmIr. The extremists used 
to say that the Muslim girls should wear 
burkha. They cannot go In the school Uni-
forms. ThiS IS how they also started. It IS not 
the UlFA. It IS the International organrsatlon 
which is training all these boys. The other 
day. an issue regarding Ananda Margls was 
raised and you had given a statement. 
Everywhere, In our country thiS IS happen-
Ing. It is not the question of Congress. It IS 

the question 01 United Minorities Front or Jan 
Morcha or the National Front. The country IS 
going through a situation you have become 
the Home Minister at this time - which is the 
worst ever, the country had faced after I~e-

pendence. Several communal incidents have 
happened in Bhagalpur and Meerut. It 
happened in other parts of the country also. 
When I was in Home Ministry, when we were 
in Power, in several speeches, of the then 
oppositions everywhere, it was told that 
Congress IS responsible for this. I want to 
know from the han. Home Minister as to how 
many Congressmen have been prosecuted 
In the Court, after your Government came to 
power In various States or your Government 
came to power at the Centre. It is easy to say 
that Congress is responsible. But the re-
sponsibility is not of the Congress. The 
responsibility - I would I like to tell in this 
august House - is of certain other organisa-
tions which are the frontal organisations of 
the BJP. Why I say this? It is because In 
GUjarat, In Khera District, one actiVist of the 
Vlshva Hindu Parlshad was stabbed. Then, 
the whole of GUjarat was in flames. 136 
incidents have taken place In just 20 days 
The Chief MinIster himself said that he in-
structed the BJP not to take out a proces-
Sion .. 

( InterruptIons) 

[ Translation] 

SHRIMATIJAYAWANTINAVINCHAN-
DRA MEHTA (Bombay North East) : Why 
are you talking of BJP? 

[English] 

SHRI SONTOSH MOHAN DEV: 
Madam, you speak, when you get your 
chance. Now, Please allow me to speak. 

In 136 inCIdents, people have been 
stabbed; people have been killed. The Chief 
Minister had gone on reoord and said that I 
did not get the cooperation of the BJP. He 
said that he had,instructed them not to take 
out a procession. Even then, 25,000 strong 
procession was taken out and people were 
involved in activities of .... 

( Interruptions) 
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[ Translation] 

SHRI SONTOSH MOHAN DEV: 
Madam, why are you disturbing me? You 
may also speak, when your turn comes. 

SHRIMATiJAYAWANTINAVINCHAN-
ORA MEHTA: They are not the B.J.P. men. 
It is your people who have done it. 

SHRI SONTOSH MOHAN DEV: I know 
where the shoe pinches-The Vishwa Hindu 
Parishad, Hhajrang Dal and Shiv Sena. 

Mr. Home Minister, let us come to Babri 
Masjidand RamJanam Bhoomi. I am coming 
back to that. I came to know that Govern-
ment have formed a Cabinet Committee. In 
that Committee you are not there. In that" 
Committee, the UP Chief Minister is not 
there. The Kashmir problem will be solved 
not by you; but by another Minister, Shri 
George Fernandes, who has given a state-
ment to the Prime Minister saying that you 
are involved in the terrorist activities. I do not 
believe. So long as I was in the Home 
Ministry, I have not seen a file like that. If he 
has not written should it not have been 
contradicted? Even today, nobody has 
contradicted that. It is affecting the image of 
you, if the Home Minister is connected with 
the terro~ists. Either you should have con-
trolled terrorism or Shri George Fernandes 
should have. It came out in the papers. I 
would like you to contradict it. You must 
contradict it openly in this House. These 
sorts of news are also damaging. You should 
take action against those papers which are 
publishing such news. (Interruptions) 

You have been given four months' time 
to solve the Ram Janambhoomi problem. 
After the BJ P conclave in Calcutta, the Vishva 
Hindu Parish ad said: HH this Ram Mandir 
does not come up in that particular place, we 
are not going to spare the BJP. We are going 
to take them out of the Government which 
they are supporting.'" I have read it in the 
newspaper. I do not now how far it is correct. 
The last date is 8th June 1990. I would like 
to know from you, what steps have been 
taken and what progress has been made by 

you. You are not in that Committee nor am 
I. Your source of information may be your 
Cabinet colteagues. But my source of infor-
mation is the newspapers. (Interruptions) 
Only one meeting has been held. We want 
to see that the Ram Janambhoomi-Babri 
Masjid issue should be settled before it is too 
late. Why are you dragging it? According to 
our stand, which we have taken in the past, 
the matter should be referred to the judiciary. 

SHRI MUFTI MOHAMMAD SAYEED: 
How long have you staggered on this prob-
lem? 

SHRI SONTOSH MOHAN DEV: Mr. 
Home Minister, because I have staggered, I 
am here and you are there. The Ram Jan-
ambhoomi and Babri Masjid issue was raised 
on 2.2.1980. Can you afford to have a Hindu 
Rashtra? As Home Minister, do you accept 
the National Front supporter, BJP's theory of 
Hindu Rashtra? I do not think that you will 
support it. H you support it, well and good. 
They are supporting. One crutch is the Left 
parties, another is BJP .... (Interruptions) 

SHRI MUFTI MOHAMMAD SA YEED: 
Why are you worried about that? (Interrup-
tions) 

SHRI SONTOSH MOHAN DEV: I am 
very much worried because the secular 
pattern of this country is being eroded. (Inter-
ruptions) 

MR. DEPUTY SPEAKER: Mr. Charles, 
please understand that you are disturbing 
your own Member. 

SHRI SONTOSH MOHAN OEV: Mr. 
Home Minister, I am worried because, I 
know. we are groomed up in our political 
career in an organisation which is secular in 
pattern. I am worried fOl'that. You have now 
gone to a cycle where you have the Right 
and the Left supporters. It is very vary good. 
But please be very careful about it. H you 
think that you can still maintain the secular 
pattern of the Indian State, ~ is good. But I 
have my doubts because they support for a 
temporary period. I have no doubt about this 
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party Out of the two evils you are a better 
eVIl 

SHRI SOMNATH CHATTERJEE 
(Bolpur) Lesser eVIl 

SHRI SONTOSH MOHAN DEV But do 
not forget about the other party because that 
party IS gOIng to buy and sell you at the 
appropriate time (InterruptIOns) 

SHRI SOMNATH CHATIERJEE You 
WIll be the commiSSIon agent 

SHRI SONTOSH MOHAN DEV I WIll 
not be the commISSIOn agent I Will be one of 
the VictIms of thiS because In thiS country I 
am hVlng In Assam where your co partner IS 
creating problems 

Now, about Hanlan killings Today we 
have raIsed the Madhya Pradesh Issue In 
thiS House We have been told that It IS 
absolutely wrong Just now when I was 
coming to thiS House a Member of Parlia-
ment from your party told me that on 5th 
Apnl, Shn Dhan Raj, a 25 year old Hanlan 
has been burnt to death Where did It hap 
pen? It was tn the constituency of the han 
Pnme MInister of thiS country And who IS 
responsible? They are relatives of Shn Vish 
wanath Pratap Singh They are Thakurs 
ThiS IS what IS happening We have also got 
Thakurs In our party What I want to tell IS 
that rt there are atrOCities on women, If there 
are atrocities on HanJans 'Ike thiS In the 
Village, how can you say Mr Home Minister 
that your home IS very good? I doubt It 

SHRI BASUDEB ACHARIA (Bankura) 
It IS so In T npura also 

SHRI SONTOSH MOHAN DEV The 
han Member has raIsed the question of 
Tnpura and hence I should answer him I Will 
not answer myself but there IS a book pub-
Itshed by the Government of India on M,zoram 
and Tnpura h says that law and order In 
Mlzoram and Tnpura became free from ex-
tremIst VIolence after signing the Memoran-

dum of Settlement In June 1986 and August 
1989 and then the situatIOn remained nor-
mal ThiS IS the certifICate given by the 
Government of India In their Annual Report. 

SHRI SOMNATH CHATTERJEE' 
These are the old people and these people 
are stIli there with you 

SHRI SONTOSH MOHAN DEV Doyou 
deny thIS report? It IS not only there In th,s 
report but he has also said that the general 
law and order situation In the country has 
worsened 

SHRI SOMNATH CHA TIERJEE You 
are accepting the Home Mlntstry's Annual 
Report as the final report 

SHRI SONTOSH MOHAN DEV You 
are giving critical support You cannot ex-
pect It from me I can only sa~ not to talk of 
T rtpura and I am also not gOIng to talk about 
West Bengal because In West Bengal, there 
IS not communal Violence They only elimi-
nate Congress workers 

( InterruptIOns) 

SHRI SOMNATH CHATTERJEE They 
are all becoming BJP 

SHRI SONTOSH MOHAN DEV Slf, rt I 
am disturbed, then how can I continue my 
speech? 

SHRI SOMNATH CHA TIERJEE It IS 
only a fnendly Intervention 

SHRI SONTOSH MOHAN DEV Sir, I 
have referred to Situations In Punjab, Ka-
shmir and Assam and you know the commu-
nal disturbances happening In other parts of 
the country Now, In the Home Ministry, 
there IS always a demand for paramllttary 
forces wherever there are communal distur-
bances There was a proposal made by the 
Home Mlntstry and the Defence MInistry 
together The ex-servICe men who retire at 
the age of 35 years are trained and diSCI-
phned persons They should be recruited 
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MR. DEPUTY SPEAKER: Mr. Sontosh 
Mohan Dev, how much time will you take to 
complete your speech? 

SHRI SONTOSH MOHAN DEV: It will 
take another five to ten minutes. If you want, 
I can continue tomorrow also. 

MR. DEPUTY SPEAKER: You finish n 
today itseH and after you finish, we can 
adjourn the House. 

SHRI SONTOSH. MOHAN D~V: Sir, n is 
almost five minutes to 6 PM. I think I will 
finish by 6.05 PM or so. 

SHRI NIRMAL KANTI CHA TIERJEE 
(Dum Dum): It is only sometimes that he 
lands up in truth. So, let him get the chance. 

MR. DEPUTY SPEAKER: I agree with 
you to give him the chance. But I do not 
agree with the rest of your part. 

SHRI SONTOSH MOHAN DEV: During 
our time also, there was a conflict between 
the Defence Ministry and the Home Ministry 
as to who will control that particular force 
which will be set up. Should they be con-
trolled by the para-mil nary force or should 
they be under the control of the Army? When 
you deploy Army, people will say that Army 
has been deployed in controlling the law and 
order snuation. Army should always be the 
last resort to be deployed, for maintaining 
the law and order. This is generally done by 
a government and your government has 
followed the same. 

SHRI MUFTI MOHAMMAD SAYEED: It 
is something like Assam Rifles. 

SHRI SONTOSH MOHAN DEV. Yes, It 
is something like that. Technically, Assam 
Rifles is under the Defence Ministry because 
officers from the Defence Ministry heaa the 
Assam Rifles and they controlled it and it 
was governed by the Army Act. But even 
then, they are deployed. I would request the 
government that something must be ~one 

on this issue because the situation is wors-
ening day by day. While participating on the· 
Assam issue the other day, I told that it 
becomes difficult for the local police to con-
!rol the riots or terrorist activities. You cannot 
expect the local police to have sophisticated 
weapons. I know that n is not possible also. 
At the same time, unless you provide sophis-
ticated weapons to those police who en-
counter wnh the terrorists, you cannot have 
effective improvement in the situation. " 
these forces are built up by giving certain 
effective weapons, sophisticated weapons 
by which they can encounter the terrorists 
and extremists, then that will be a good step 
for improvement. I would like to draw the 
attention to the Government that they are 
thinking of withdrawing the Disturbed Areas 
Act of Manipur. It is your wisdom. I am not 
for or against it.· 

SHRI MUFTI MOHAMMAD SAYEED: 
Special power is given to Army. 

SHRI SONTOSH MOHAN DEV: Why I 
am saying this is because I was also in 
favour of this three months ago. 

18.00 hrs. 

But for the least one month, the NSA, 
the PLA, the ULFA and even the Punjab 
terrorists have got a big nexus. It is because, 
they operate through Kachin. I have visited 
that area. I have gone there with the Army 
officers when I was in the Home Ministry. 
During this election also I have visited the 
BUrma border. It is such a narrow track and 
Burma Government has got no control over 
this. It is ruled by the extremists. What 
happens? They send narcotics to various 
parts of the world through these channels, 
through North-Eastern and other areas and 
in lieu of that, those who transport it, they get 
as payment AK 47s and other arms. If you 
take away the Manipur Disturbed Areas Act, 
then it will be difficult for the Army to control 
this. 

SHRI MUFTI MOHAMMAD SAYEED: 
We insist only on the tribal areas. 
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SHRI SONTOSH MOHAN DEV An-
other thmg I want to mention IS this When-
ever we come before this House for a de-
bate-I told you at the beginning, for god s 
sake forget the prevIous Government what 
they have done - you have to do something, 
you are meant for dOing somethmg So, If 
you are meant to do somethmg, don't take 
the alhbl what has happened In the past 
Because, today In this country-again my 
friends In the BJP will get annoyed-even the 
Vlshwas Hindu Panshad, the BJP and oth-
ers are also faCing problems One lakh and 
eighty thousand shlllas have bE?€ln collerted 
trom all over the country When they go to 
the villages. people ask them, where are 
those shllias They cannot answer them So 
shillas were bemg worshipped Now these 
are lYing astray here and there They are 
playmg wrth the religious sentlmerts of tf)e 
people One day, I am sure the Home 
Minister, as I am telling now to qlVE? me 
protection, the BJP will also come to you for 
protection Because you cannot black nail 
With Ram I am as much religious as they 
are Ram does not want to be blackmailed 
for election purposes I also worship God 

[ TranslatIon] 

SHRIMATIJA YAWANTI NAVINCHAN-
ORA MEHTA That IS why you sent Arun 
Gov" on your election campaign 

SHRI SANTOSH MOHAN OED It IS all 
right that we had sent Arun Govll on that 
miSSion but now It IS Shn V P Singh who has 
become the Pnme Minister Madam, Ram 
will not forgive you He will come to chide 
you that you people have used hiS temple to 
serve your polrtlcal ends, but where IS my 
temple? 

( InterruptIons) 

[English] 

So, as a Hindu, I would like to say that 
thiS IS not particularly With Ram Mandlf and 
that It should be onlY-in Ayodhya Let there 
be hundreds of Ram Mandtrs all over the 
country. nobody will object It Let there be 

Babrl MasJId all over the country We as a 
secular State, we as a secular party, respect 
all religions We do not show disrespect 
Every religion can thrive In the country But 
we are agamst Hindu Rashtra We are 
ag;:\lnst those polittcal parties who are get-
t�ng the support from a party who are haVing 
Hindu Rashtra m their mmds That does not 
mean I am offering my support to you or to 
your party But even the circumstance so 
comes, If the Situation so arises that these 
people are trying to blackmail you to some 
extent for God's sake, do not think of adorn-
Ing to the throne where you are now Think 
of the country first, then go for the mandate 
of the people But at the expense of surren-
denng to parochialism, at the expense of 
surrendering the secular pattern ofourcoun-
try I think you are taking thiS country back-
ward and not forward 

DevllalJI went to Assam He IS gOing to 
my prevIous constituency 

SHRI MUFTI MOHAMMAD SAYEED 
It seems that you have got a properbneffrom 
your party 

SHRIP R KUMARAMANGALAM Why 
do you challenge? 

SHRI SONTOSH MOHAN DEV Be~ 
cause, If you think that; do not have the 
proper brtef, that means you are haVing 
proper connection With all my party leaders 
to get support I don't know that 

MR DEPUTY SPEAKER Mr Dev, he 
IS appreciating you 

SHRI SONTOSH MOHAN DEV My 
party gives us full right to speak 

They do not place any restnctlon 
Because you yourself said In thiS House 
when you went to Meerut, you had submitted 
a report 

You quoted that report 10 thiS House 
remember thiS, Mr Home MInister. My party 
did not stop you, they did not stop me. You 
we~e the Chairman of Qaumi Ekta. If Mus-
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lims have gone away from us, you are also 
basically responsible for this, because you 
were the Muslim leader of my party, for ten 
years. So, you cannot shy away from that 
responsibility . 

Taking them lock, stock and barrel, you 
have gone. This is also not proper. 

You visited Assam; Oevi lal Ji visited 
Assam. Devi lal Ji said that arms should be 
given to the people to protect themselves. 
You said: 'No; arms should not be given to 
the people.' I do not know who is right. I do 
not want to quarrel on this. But I would like 
to say that since 2,000 guns have been 
captured by UlF A, the villages and taluKas 
are without arms. Eitheryou give these guns 
to them, or gvie them fresh guns from your 
armoury, to protect themselves: or you re-
structure your Police brce in such a way that 
protection is given to the people in Assam 
from the terrorists who are indulging in these 
activities. 

last but not the least. since I have the 
privilege of having the Deputy Prime Minis-
ter who has gone to the north-eastern region 
here, I would say that George Fernandes is 
~nough to topple the Government in the 
north-eastern States. The Deputy Prime 
Minister is going and talking to the Chief 
Minister: 'Why don't you come to my party 
and join~? I will give you all help.' That must 
not be done. This is not proper. 

lastly. you have started a new era In 
this country, saying that the Governors must 
changed, with the change in the Govern-
ment here. I thought you have done a very 
goodthingforyourparty, the way the Manlpur 
Governor behaved. During the formation of 
the Government, 'was there. He has paid 
back for his re-appointment. You have 
appointed Governors who are political lead-
ers. Here in this House, sitting here, Prof. 
Madhu Dandavate, Mr. Unnikrishnan and 
Mr. Dinesh Goswarni said that persons who 
are actively involved in politics or political 
parties must not be appointed as Governor. 
(Interruptions) , 

SHRI MUFTI MOHAMMAD SAYEED: 

When there was some crisis in Manipur 
about the formation of the Government, we 
did not impose President's rule. 

SHRI SONTOSH MOHAN DEV: The 
poor chap there - he was Ii god man. He 
thoughtthatby recommending that, he would 
get extension and better or bigger State. 
That was his problem. I appreciate that. But 
about Prof. Madhu Dandavate and Mr. 
Dinesh Goswami,l have got their speeches 
here, What did they say'? They said: 'We will 
never appoint a political Governor.' May I 
know who is the Governor of Bihar? Please 
tell me when you reply. Please also tell me 
who is the Governor of Andhra. Not only that 
(Interruptions) Before you went to Tripura, 
you went to the CPI(M) office, and took 
briefing from CPI (M). (Interruptions) h 
came out in the Daily Telegraph: it came out 
in the papers. 

Mr. Home Minister, that is your problem. 
You are a very good man; I know, because 
I have worked under you. But you believe 
everybody. Sometimes you go through your 
papers. You are brt lazy also-that know. 
But I request you: try to go through the 
papers, and read them. 

SHRI MUFTI MOHAMMAD SAYEED: 
You know Mr. Raghunatha Reddy. He has 
been a member of the Congress. Mr Reddy. 
who is the Governor of Tripura. 

SHRI SONTOSH MOHAN DEV: So 
what? (Interruptions) 

Mr Home Minister. I challen~e you. 
When I said that it came out in the Telegraph. 
Ananda Bazar Patrika and the Jugantar. 
nobody has denied it. H it is false, the Home 
Ministry should have contradicted it. The 
news was that he went to the CPI (M) Delhi 
office here, to take instructions as to what he 
should do in Tripura. (Interruptions) 

I know, briefing is being given. But 
where? In the Home Ministry, before a 
Governor. goes. I have also briefed 1 or 2 
Governors of north-eastern States. But I did 
not know they had to go to the CPI (M) office. 
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" it is a fact, please check up. At least take 
them out from that particular area. 

Before I end, I am grateful to you for 
giving me this chance ... 

MR. DEPUTY SPEAKER: I have en-
joyed the friendly discussion amongst you 
two. 

SHRt SONTOSH MOHAN DEV: I will 
only request the Home Minster: You have 
taken three months to debate, discuss and 
answer our questions, after taking up the 
responsibility at the Centre. After three 
months in the Home Ministry, I think you are 
now going to get 1 or 2 persons to help you, 
within 2 or 3 days. 

I was incharge of the cases of political 
pensioners. Aftel you have come, n01 a 
single case of polrtical pension has been 
sanctioned. I request you to take care of 
polrtical pensioners becauselhey are suffer-
ing in this country. Many of the genuine 
cases have not been sanctioned. There 
were cases of political pensioners from 
hundreds of Members of Parliament from all 
political parties. ,I could not complete all the 
cases; I could complete 3200 - odd cases. 
Those applications are pending: they should 
be considered on merit and disposed of at an 
early date. This is my humble requesttoyou. 

In future. when we get an opportunity to 
discuss any matter relating to the Home 
Ministry, I think by that time you will be able 
to solve the problems of Kashmir, Punjab 
and Assam. "you cannot do it, then the tone 
in which I have spoken today, I will not be 
able to speak next time. 

SHRI KUSUMA KRISHNA MURTHY 
(Amalapuram): I beg to move: 

"That the demand under the head 
Ministry of Home Affairs be reduced to 
Re.I." 

[Failure to proted lives of people in 

Punjab and Kashmir from the extrem-
ists and terrorists.) (45) 

"That the demand under the head 
ministry of Home Affairs be reduced to 
Re.l." 

[Failure to prevent escaping of terror-
ists to foreign countries.) (46) 

"That the demand under the Head 
Ministry of Home Affairs be reduced to 
Ae.l." 

[Failure to solve Punjab, Kashmir and 
Assam problems.) (47) 

"That the demand under the head 
Minisitry of Home Affairs be reduced to AeJ." 

IF ailure to take effective steps to 
controf the deteriorating law and or-
der situation in the country.) (48) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
As. 100." 

[Need to settle expeditiously all cases 
of freedom frighters for pension. J (49) 

"That the demand under the head 
. Ministry of Home Affairs be reduced by 
Rs.loo." 

[Need to check infiltration along Indo-
Bangladesh border.] (SO) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
Rs.l00: 

[Need to check malpractives in police 
administration.] (51 ) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.l00." 

[Need to impart higher education to 
police personnel in lower cadres.] (52) 
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"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.l00." 

[Need to check anti-social activities of 
extremists in Delhi and Punjab.] (53) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.l00.](54) 

"That the de.mand under the head 
ministry of Home Affairs be reduced by 
As. 100." 

[Need to check cases of atrocities 
and victimisation against scheduled 
Castes and Schedule Tribes Adiva-
sis and other weaker sections.] (55) 

"That the demand under the head 
minisiry of Home Affairs be reduced by 
Rs.100." 

[Need to minimise the travel expenses 
of Government officials.] (56) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
As. 100." 

[Need to take stern action against 
Naxalites indulging in political mur-
ders and abduction.] (57) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.1oo." 

[Need to create public awareness 
against Naxalites.] (58) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.l00." 

[Need to utilise police personnel only 
for police duty.] (59) 

"That the demand under th Head 
Cabinet be reduced by As. 100." 

[Need for a separate Ministry for the 
welfare of Scheduled Castes and 
Scheduled Tribes.] (65) 

"That the demand under the Head Delhi 
be reduced by Rs. 1." 

[Failure to provide full-fledged legis-
lature to the Union Territory of DeihL] 
(66) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
Rs. 100." 

[Need to provide more employment 
opportunities to the children of police 
personnel who were victims of terror-
ist activities.] (83) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
Rs.100." 

[Need to give proper training to police 
;:>ersonnel to discharge their duties 
efficiently.] (84) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
As 100: 

[Need to give more incentives to SSE] 
(85) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
RS.100.-

[Need to provide more facilities to 
police personnel posted in terrorist 
prone areas.] (86) 

SHRI G.M. BANATWALLA (Ponnani: r 
beg to move. 

"That the demand under the head 
ministry of Home Affairs be reduced to 
Re.i: 

[Failure in taking firm and impartial 
measures to prevent communal via-
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lence and to promote communal 
harmony and amity.] (67) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs. 100." 

[Need for firm action against anti-
minority and provocative writings and 
propaganda.] (68) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.100." 

[Need for expeditious solution of Babri 
Masj~ -Ramjanambhoomi controversy 
through early restoration of Babri 
Masjit.] (69) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.100 

[Need for judicial enquiry into serious 
allegations of suppression and viola-
tion by the Government of fundamen-
tal and human rights in Kashmir.] (70) 

"That the demand under· the head 
ministry of Home Affairs be reduced by 
Rs. 1 oo.~ 

[Need for legislation to protect the 
status of religious places as existed 
on the Independence of the country.] 
(71 ) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.100" 

[Need for statutory schemes for relief 
and compensation to, and rehabilita-
tionof, victimsfocommunalviolence.] 
(72) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
As. 100." 

[Neoo for deployment, as far as pos-

sible, fo such census staff in predomi-
nantly minority areas as belong to the 
purticular minority in order to ensure 
greater accuracy in recording names 
and other particulars.] (73) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs. 100." 

[Need to ensure greater and ade-
quate participation of minorities in 
service.] (74) 

"That the demand under the head 
ministry of Home Affairs be reduced to 
by Rs. 100." 

[Need to make the police fa~ com-
posite and truly reflective of the popu-
lation composition.] (75) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.1oo." 

[Need to extend the benefits of sched-
uled CasteslScheduled Tribes also 
to the Scheduled CasteslScheduled 
Tribes Christian and Muslim converts.] 
(76) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.100." 

[Need to make Ministry Commission 
adequately representative in charac-
ter.] (n) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.1oo." 

[Arbitrary Rejection of applications 
for registration under Foreign Contri-
bution Regulation Act.] (162) 

''That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.1oo." 
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[Need to curb increasing atrocities on 
Scheduled Castes and Scheduled 
Tribes.] (163) 

'That the demand under the head 
ministry of Home Affairs be reduced by 
As. 100." 

[Need to stop tapping of telephones.] 
(169) 

"That the demand under the head 
minist;y of Home Affairs be reduced by 
As. 100." 

[Continuous curfew imposed in Sri-
nagar for several days making life dif-
ficult and impossible for the people.] 
(207) 

SHRI HARISH RAWAT (Almora): I beg 
to move: 

"That the demand under the head 
ministry of Home Affairs be reduced to 
Re.1." 

[Failure to protect the lives of people 
from terrorists and extremists in 
Punjab, Kashmir and someotherparts 
of the country.] (78) 

"That the demand under the head 
ministry of Home Affairs be reduced to 
Ae.1." 

[Failure to diffuse communal tension 
in the country.] (79) 

"That the demand under the Head 
Ministry of Home Affairs be reduced to 
As. 1." 

[Failure to ban the organisations 
propagating communalism aDd cas-
telsm.] (80) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs.1oo." 

[Need to fulfil. the demand for reo 

organisation of the States throughout 
the country.] (81) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
Rs. 100." 

[Need to give pension to all freedom 
fighters.] (82) 

"Thatthe demand under the Head Delhi 
be reduced by Rs. 100." 

[Need to grant full statehood Delhi.] 
(87) 

"That the demand underthe Head Delhi 
be reduced by As. 100." 

[Need to maintain law and order in 
Delhi.] ~8) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
Rs.100." 

[Need to organise regular camps for 
recruitment of para military forces in 
hilly areas of Uttar Pradesh.] (129) 

"That the demand under the Head 
Ministry of Home Affairs be reduced by 
Rs.100." 

[Need to give relaxation in physical 
standards forthe people of hilly areas 
of Uttar Pradesh in the recruitmentfor 
Delhi Police.] (130) 

"That the demand under the Head 
Ministry of Home Affairs be reduced to 
Re.1" 

[Need to stop telephone tapping, 
house bugging and such other prac-
tices.] (214) 

"That the demand under the Head 
Ministry of Home Affairs be reduced to 
Re.1." 

[Need to constitute a Hill Council for 
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hilly areas of Uttar Pradesh.) (215) 

"That the demand under the Head 
Ministry of Home Affairs be reduced to 
Re.1." 

[Need to ban communal organisa-
tions.] (216) 

SHRI SONTOSH MOHAN DEV 
(Tripura West): I beg to move: 

"That the demand under th Head Mm-
istry of Home AffaIrs be reduced to Re. 
1 " 

[Failure 10 implement the Assam 
Accord immedIately.] (126) 

"That the demand under the head 
ministry of Home Affairs be reduced to 
Re.1."· 

[Failure to solve border disputes be-
tween the States in the North-Eastern 
Region.] (127) 

"That the demand under the he&< 
ministry of Home Affairs be reduced ""f 
Rs.1oo." 

[Need to solve Chakma refugee. 
problem.] (131) 

"That the demand under the head 
ministry of Home Affairs be reduced by 
R~. 100." 

[Need to contain secessionist and 
terrorist activities in Assam.] (132) 

MR. DEPUTY SPEAKER: The HousE' 
stands adjourned to meet tomorrow at 11.01J 
a.m. 

18.10 hrs. 

The Lok Sabha then adjourned till Eleven 
of the Clock on Friday. April 20. 1990/ 

Chaitra 30. 1912 (Saka) 
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